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BEFORE THE NATIONAL GREEN TRIBUNAL
(SOUTHERN ZONE) CHENNAL.

ORIGINAL APPLICATION NO. 608/2022

In re:

NEWS ITEM PUBLISHED IN BANGALORE MIRROR DATED 18/8/2022 TITLED
“‘NIGHTMARE SEWAGE PLANT CHOKES NEARBY RESIDENTS”

BRIEF NOTE ON BEHALF OF THE BSWML/BBMP.

Chikkanagamangala MSW Plant Report

1. The Chikkanagamangala Municipal Waste Processing Plant of capacity 500TPD for the mixed
waste was commissioned on 18" Nov 2015 and owned by BBMP. This plant has spread over on
15.3 acres of BBMP land at survey no.31, Shantipura grama panchayath, Sarjapura Hobli, Anekal
Taluk, Bengaluru Urban District.

2. As per the Chief Commissioner’s order no:BBMP/CC/PER/PR/47/2024-25 dated:23-05-2024, the
Solid waste management wing from BBMP has shifted to Bengaluru Solid Waste Management
Limited.(Annexure-01)

3. The plant started in the year November — 2015. Till October 2024 the approximate quantity of
waste received and processed is 568761MT . Hence the average waste received per day is 280 to
300TPD. At present plant is receiving about 280 TPD segregated wet waste as per MSW rules
2016 and working in two shifts for processing of the waste.

4. The plant was stopped from 27.11.2016 to 23.01.2018 due to fire incident in Shed — A.

5. The plant is continuously operational from 2019,

» The average waste received in the Year 2020 is 6222.1MT i.e., 207 TPD,

» The average waste received in the Year — 2021 is 8146.8MT i.e., 272 TPD,

» The average waste received in the Year — 2022 is 8249.35 MT i.e., 274.97 TPD,

» The average waste received in the Year — 2023 is 8199.62 MT i.e, 273.32 TPD,

» The average waste received in the Year — 2024 is 8574.38 MT i.e, 285.8 TPD(Annexure -

2)



I. Windrow Section (Shed A):

1. This shed has an area of 10,290 sq.m and the windrow concrete platform section measures 110
m*65 m.

2. The wet waste receiving in the plant is having moisture content upto 75% (Annexure -3). The
moisture content of the waste is being placed on the windrow platform is for 28 days subjected
to turning of windrows once in 7 days (total 4 turnings) to provide aeration and then passed
through 35mm & 16mm trommel and then semi matured material is stored in curing silos for
about 15 days finally then the stored material from the silos is passed through 4mm trommel.
The -4MM product is compost furnishable to moisture content is 25% as per standards. Lot of
evaporation happens in the process which reduces moisture content from the waste. As per the
ground condition the normal Leachate generation is about 80 to 100 Itrs for the tonne of waste
received.

Collection of Leachate:

The waste is being received in the plant through compactors. The Leachate collected in the

Leachate collection tank of the compactor is unloaded into the Leachate tank provided of 10000 ltr

capacity. Later waste has been collected on the windrow platform. Leachate coming from the

windrow platform flows into the drains, provided in the windrow Shed is leading to 20000 Itr
capacity Leachate tank. The Leachate collected in the Leachate tank is pumped to the tankers and is

being treated in Lechate Treatment Plant located inside the plant. (Annexure — 4)

1. Leachate was being sent to BWSSB Kadubeesanahalli from July-2020 to September — 2021.

2. Leachate was sent to Agricultural land on farmer’s request to use by diluting. IIHR in the interim
report opined to use Leachate by diluting in 1:8 ratios for agriculture and horticulture crops.
(Annexure — 5).

3. The officers of BSWML Chikkanagamangala plant frequently inspect Chikkanagamanagala lake

and found there was no flow of Leachate into the lake.



4. Around 45000 to 50000ltrs of leachate is generated every day. The 50,000 Ltrs capacity
Leachate treatment plant is constructed and is commenced. Everyday 48000 Its of leachate is
treated at site.The reject water generated from leachate treatment and the remaining leachate is
transported to CETP “Govind Solvents PVT.Itd” situated in Kunigal industrial area Tumkur
district through Chikknagamangala plant Manpower supply agency. The treated water is used for
vehicle washing and gardening purposes.(Annexure — 6)

5. The spraying and fogging of chemicals for odour and pest control is regulary carried out in
surrounding villages and plant premises (Annexure-9)

I11.  Borewell water samples of the neighbouring villages adjacent to plants have been tested the

parameters are within the permissible limits. (Annexure — 7)

IV.  Process Rejects:

1. While processing the segregated wet waste into compost, process rejects are being generated
from 35MM, 16MM & 4MM trommels. The rejection from 16MM trommels are being lifted
from the farmers to use as a fertiliser in their agriculture field at free of cost.

2. 4MM rejects are being used for making the bed for the windrows. Only 35MM process
rejects are to be disposed to the landfill.

3. Around 12800MT of process rejects (+16mm) has been sent to farmers to the agricultural
lands at free of cost, and inert/process rejects (+35mm) Approx. 42000MT is being
transported to Ullahalli and fill through agency as per issued Work Order for the same
( Annexure- 8)

V.  Action Taken:

1. The leachate Treatment Plant is established inside the plant and is commenced from
14.02.2024 and is operational continuously. The reject water generated from leachate
treatment and the remaining leachate is transported to CETP “Govind Solvents
PVT.Itd” situated in Kunigal industrial area Tumkur district through
Chikknagamangala plant Manpower supply agency. The treated water is used for

vehicle washing and gardening purposes. (Annexure- 6).



2. As per the capacity of the plant and SOP, Additional to 50KLD Leachate Treatment
plant there are Leachate tanks (syntax) of 30000 litre capacity and concrete Leachate
tank of 50000 litre capacity is provided inside the plant which is sufficient during
monsoon.

3. Half Yearly Compliance Reports (HYCRS) is submitted to Karnataka State Pollution
Control Board (KSPCB), Central Pollution Control Board (CPCB) and Regional Office
of MoEF&CC. (Annexure-10)

4. Consent For Operation(CFO) and Consent For Authorisation (CFO) is applied by
BBMP(BSWML).(Annexure 11)

5. The sufficient green belt area is provided inside the plant which is in vicinity of 5m is
surrounded widely around the plant. In addition, planting is done once in every
3months.

6. Spraying and Fogging inside the plant and neighbouring villages to avoid bad odor and
flies is done regularly. (Annexure- 9)

7. The records and logbooks are maintained regading everyday Leachate generation and
treatment, Wet waste received and processed, Compost Dispatched, Process rejects

generation and dispatched, Vehicle maintenance, Fuel, lubricants and stock registers.

Conclusion: All efforts as being made to follow MSW Rules 2016 and BBMP(BSWML) is
ready to accept and to implement any further suggestions made from Honourable NGT and
also to request to withdraw the Suo-Moto case filed against BBMP(BSWML) based on the

news published in the newspaper.
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Translated order of Annexure 1







ANNEXURE - 2

CHIKKANAGAMANGALA PLANT

YEAR JAN FEB MAR APR MAY JUNE JULY AUG SEP OCT NOV DEC TOTAL
2019 5469 5913 6219 4431 4290 4270 4021 4336 4476 5103 4606 4188 57322
2020 6287 7438 6077 4116 6321 6640 5655 4893 5868 8174 7522 5661 74652
2021 6995 6117 4861 7961 6831 7421 8390 9326 9687 9519 9021 8633 94762
2022 9211 8112 7512 9601 9773 10304 10236 9521 5884 8915.06 | 7553.34 | 7762.24 | 104385
2023 | 8016.47 | 6315.95 | 7167.21 | 8549.63 [ 8715.29 | 8981.36 | 8272.29 8032.87 | 8436.63 | 8202.37 | 8042.12 | 9663.4 | 98395.6
2024 | 9880.83 | 9693.25 | 10432.6 | 8201.35 | 9525.41 | 9657.57 | 6378.84 6703.12 | 7870.55 | 8124.85 [ 8274.27 | 8149.95 | 8556.88
2025 | 7736.67 | 6937.87 | 6683.29 | 7130.6 | 7147.08
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ANNEXURE - 3
ROBUST MATERIALS TECHNOLOGY PVT. LTD.

(Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-1SO 45001:2018)

%

No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,

ROBuS t Nagarabhavi, Bengaluru - 560 072, Tel : 080 2318 6230
Website : www.robustmaterials.com

g ) : : Email : info@robustmaterials.com
innovative solution for mankind

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd. | Report No. dREO L TS T
Haralakunte, Hosur road, :::fon dpte :les/?;é f:flt -
] : est Form
Bangalore-560068. Ref. Date " :15/07/2021
Job Order No : RCA/2021/05313
Date :15/07/2021
Date of Analysis : 16/07/2021 to 19/07/2021
Sample Particulars: One sample of Fresh Wet Waste. Sample Qty: Skg
Sl Tests Results Protocol
No )
Physical Examination
1 Compostable, % - 99.08 E/WP/0024P
2 | Recyclable, % Nil E/WP/0024P
3 paper, % 0.10 ) E/WP/0024P
4 | .Textiles, % Nil E/WP/0024P
5 Plastics, % . 0.82 E/WP/0024P
6 | Metals, % Nil ; E/WP/0024P
7 Soil, % Nil E/WP/0024P
Chemical Examination
8 Moisture, % 74.8 CPCB manual
9 | Bulk Density, g/cm? 0.93 Fertilizer (Control) Order, 1985

END OF THE REPORT

N
Wz

Verified by

Page 1of 1

Note:1.The results listed refer only 1o the tested samples and applicable parumeters. 2. Test certificate should not be reproduced except in full, without written

approval of the laboratory. 3. The submined samples are drawn by the laboratory unless otherwise specified. 4. Endorsement of produc
f test repart unless otherwise specified. 6. This report cannot be used as evidence n'the

t is neither inferred nor

implied. 5. Samples will be destroyed atter 15days from the date of issue o

court of law & should not be used in any advertising media without our pernussion in writing. 7. Total Liability of our lab is limited to the invoice amount and any
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(Approved by Drug Control Department-GoK ; Certified by OHSAS-1SO 45001:2018)

*’ ROBUST MATERIALS TECHNOLOGY PVT. LTD.
b (Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,

RO ﬁus t Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230

. . 3 Email : info@robustmaterials.com Website : www.robustmaterials.com
innovative solution for mankind

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd. | Report No. : RCA/2021/05314
Haralakunte, Hosur road, 2:?"“ date leslt 0;2 2?;; =
Bangalore-560068. Ref. Date : 15/07/2021
Job Order No : RCA/2021/05314
Date :15/07/2021
Date of Analysis :16/07/2021 to 19/07/2021
Sample Particulars: One sample of Plus 35MM + Plus 16MM (Mix samples). Sample Qty: 1 kg
Sl. Tests Results Protocol
No
1 | Moisture, % 43.5 . CPCB manual
2 | Bulk Density, g/cm? 0.71 Fertilizer (Control) Order, 1985
3 | Gross calorific Value, Kcal/Kg 4329.7 IS -1350(P2)
4 | Net calorific Value, Kcal/Kg ' 3964.3 IS -1350(P2)

END OF THE REPORT

N 1
ez “alale)
Verified by Authorized by

Page 10of1

Note 1. The results histed réfer only to the tested samples and appheable parameters. 2. Test certificate should not be reproduced exeept in full. without written

v unless otherwise specified. 4. Endorsement of product is neither inferred nor

approval of the laboratory. 3. The submitted samples are drawn by the la 3
implied. 3. Samples will be destroyed after | Sdays from the date of issue of test report unless otherwise specified. 6. This report cannot be used as evidence in the

court of law & should not be used in any advertising medin without our permission in writing. 7. Total hability of our lab is Iimited w the mvoice amount and any

13



ROBUST MATERIALS TECHNOLOGY PVT. LTD.

(Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-ISO 45001:2018)

No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,
RO uS t Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230

Email : info@robustmaterials.com Website : www.robustimaterials.com

o

innovative solution for mankind

TEST REPORT
M/s. Karnataka Compost Development Corporation Ltd. [ ReportNo. : RCA/2021/05315
Haralakunte, Hosur road, gefpm g %Q/toz/ 2021t :
ef. : Test Request Form
Ban - :
angalore-560068 Ref. Date :15/07/2021
Job Order No : RCA/2021/05315
Date :15/07/2021
; Date of Analysis :16/07/2021 to 19/07/2021
Sample Particulars: One sample of Plus 4MM. Sample Qty: 1 kg
Sl. Tests Results Protocol
No i
1 | Moisture, % 17.8 p CPCB manual
2 | Bulk Density, g/cm? 0.60 Fertilizer (Control) Order, 1985
3 | Gross calorific Value, Kcal/Kg | 4401.3 IS-1350(P2)
4 | Net calorific Value, Kcal/Kg 4098.7 : 1S -1350(P2)
- END OF THE REPORT

ﬁ%’*\” o Y

 Verified by Authorized by

Page 1 of 1

Note:1. The results listed refer only to the tested samples and applicable parameters. 2. Test certificate should not be reprodaced except in full, withour written
approval of the laboratory. 3. The submitted samples. are drawn by the laboratory unless otherwise specified. 4. Endorsement of product is neither inferred nor
implied. 5. Samples will be destroyed after | 5days from the date of issue of test report unless otherwise specified. 6. This report cannat be used as evidence in the

canrt of law & shanld not bee used in anv advertising media without our permission in writing. 7. Total liability of our lab is limited to the mvaice amount and any
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Robust

ROBUST MATERIALS TECHNOLOGY PVT. LTD.
(Recognised by MoEF&CC, DSIR-Government of India & Notified by FSSAI)
(Approved by Drug Control Department-GoK ; Certified by OHSAS-ISO 45001:2018)
No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layout,

Nagarabhavi, Bengaluru - 560 072. Tel : 080 2318 6230
Email : info@robustmaterials.com Website : www.robustmaterials.com

%

innovative solution for mankind

TEST REPORT

M/s. Karnataka Compost Development Corporation Ltd. | ReportNo.
Haralakunte, Hosur road,
Bangalore-560068.

: RCA/2021/05316

Report date

: 19/07/2021

Ref.

: Test Request Form

Ref. Date

:15/07/2021

Job Order No

: RCA/2021/05316

Date

:15/07/2021

Date of Analysis

:16/07/2021 to 19/07/2021

Sample Particulars: One sample of Leachate.

Sample Qty: 2 Ltrs

Sl. Tests Results Protocol
No
Description: Brown colored liquid with suspended solids having objectionable odour. -

1 | pH 4.23 IS 3025 (Part — 11): 1983 Reaff. 2017

2 | Total Dissolved Solids, mg/L 91304.0 IS 3025 (Part — 16): 1984 Reaff. 2017

3 | Chemical Oxygen Demand, mg/L 119600.0 APHA 23 Edition

4 | Biochemical Oxygen Demand, mg/L (for 3 days at 27°C) 36186.5 IS 3025 (Part — 44): 1993 Reaff. 2019

5 | Total Suspended.Solids, mg/L 8121.0 IS 3025 (Part — 17): 1984 Reaff. 2003

6 | Total Phosphate as POa, mg/L 2764.0 APHA 23" Edition

7 | Total Kjeldhal nitrogen as N, mg/L 1984.3 IS 3025 (Part -.34): 1988 Reaff. 2019

8 | Total volatile Solids, mg/L 986818.2 IS 3025 (Part-18):1984 Reaff. 2002

9 | Chemical Oxygen Demand, mg/L(Filtered) 50232.0 APHA 23 Edition

END OF THE REPORT
.‘“ \ }{ C”é&
D\
e oty
Verified\ay Authorized by
Page 1 of 1

Note :1.The results listed refer only to the tested samples and applicable parameters. 2. Test certificate should not be eprocluced except in full, without written
approval of the laboratory. 3. The submitted samples are drawn by the laboratory unless otherwise specified. 4. Endorsement of product I8 neither inferred nor
implicd. 5. Samples will be destroyed after | Sdays from the date of issuc of test report unless otherwise specified. 6. This report cannot be used as-evidence m the
conet af law & shanld naf ke nesd in anv advertisine media without our nermission in writing. 7. Total lizbility of our lab s limited to the invoice amount and any
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Robust

innovative solution for mankind

ROBUST MATERIALS TECHNOLOGY PVT. LTD.

{Recognised by MoEF&CC, DSIR-Gaovernment of India & Notified by FSSAT)
{Approved by Drug Control Department-GoK ; Certificd by OHSAS-1SO 45007:2018)
No. 94, 2nd Floor, Thirumala Complex, Nagarabhavi Main Road, NGEF Layaut,

Nagarabhavi, Bengaluru -
Email : info@robustmaterials.com Website : www.robusimatenals.com

560 072. Tel: 0802318 6230

TEST REPORT
IM/s. Karnataka Compost Development Corporation Ltd, [ ReportNo. : RCA/2021/05624
Haralakunte, Hosur road, . ::?m date : ?8/:’;/ zo'zi_t >
N . lest Reque orm
Bangalore-560068. Ref. Date - 26/07/2021
Job Order No : RCA/2021/05624
Date : 26/07/2021
‘ ; : Date of Analysis : 27/07/2021 to 27/07/2021
Sample Particulars: One samipie of Dry Waste. Sample Qty: 1 kg
sl. Tests Results Protocol
No
1 | Bulk Density, gfcc 0.34 Fertilizer (Control) Order, 1985
END OF THE REPORT
@& <
= ogloghy a8 2g[o}H o
Verified by Authorized by
Page 1of 1 7 e

Noteil. The vesubis Tisted rofer ooly 1o the tesidd samples and spphicable parameters. 2. Test certificate showld not bo reprodused oxaept i fudl,
approval of the luborarery. 3. The subunnted samples are drawn by (e leboratory unless atherwise specitied 4, Bod i
imphied: 5, Samples witl B¢ destroyed aiter 15days frem the daie of fssue off test repant whless otherwise specitied, 6. This
vourt o faw & shoukd nar be wed inanvadventistie media wathont our pesmissim i writine 7,

AN+ ol B SUGL S eMIGNCe In e

Fotal Habthov of onr By is inpited 1o the mviice amount -and. any
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Annexure 4
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h DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: UU L

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE b_\ Hl\

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO..¥ peyy i | 66

—

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

KGS

3670

12. TOTAL QUALITY OF

13, SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION " 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH g DAY YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT

&
=

ol /2 2

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NANE & STAMP
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

SIGNATURE

YEAR

2l

MONTH DAY

0§ 12

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP: SIGNA‘I}JRE MONTH DAY YEAR
B 4
; 7
o4 )7 £l

1, WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

ﬂr;‘?." ™
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) No) D 2

1. OCCUPIERS NAME & MAILING ADDRESS

2.DATE: | ¢ ’oé/aoa :

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: K Ay AH 14617

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S
10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 29 40
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P - é\“r
SEWAGE WASTE MANAGEMENT v_}(/ of )2 2/
21, TRANS ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE ( :
BRUHAT BENGALURU MAHANAGARA PALIKE B Y
CHIXKANAGAMANGALA SWM PLANT . 0 f )2 /
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBLI, ANEKAL(TX}, BANGALORE-560100 S
22. DISCREPANCY NOTE SPACE
73 FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED ”

SIGNATURE MONTH DAY YEAR

TYPED NAME & STAMP
/A TECH WABAG LTD.
Clo. BWSSB, Survey No. 162,
50 MLD, STP, Kadabeesinahalli,

of

12

Jl

(2T el IV WEET - TW
1} ] MLUTYWY

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) No:U U«

1. OCCUPIERS NAME & MAILING ADDRESS

2.DATE: 13 [o6[ 204)

3. MANIFEST DOCUMENT NO. :

| 4. TRANSPORTER NAME & ADDRESS ™
b BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: [ A O | A#1 1

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

KGS

4 330

12. TOTAL QUALITY OF

13.S0LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT \]\ o€ )8 2|
21. TRANST ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS '
TYPED NAIE & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE
T BENGALUR ANAGARA P,
CHIKKANAGAMANGALA SWM PLANT WA\" 06 )2 rd
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE -
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
i y
TYPED NA&E & > SIGNATURE MONTH DAY YEAR
- Survey No. 162, ;
20 MLD, STP, Kadabeesinahalli, Of 1?2 B
BENGALURY

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

)
v

€9
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" DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: U Um

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: |7 / 06 , 102

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE ,
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: k m

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP S - 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 25
13.50LID ONLY
SEMI. SOLID TARLY
) SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15, CONTAINERS TeToTAL T Unmwinvor T 18 waste
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. e
»

TYPED NAME & STAMP SIGNATURE MONTH 1 DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT \I\w of 24 £ /

21. TRANSCRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAVIES STAMP SIGNATURE MONTH DAY YEAR
Bl

BMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE y

Ctil KKANAGAMANGALA SWM PLANT A 0 U : I
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBU, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATUR! MONTH DAY YEAR
VA TECHWABAG LTD.
Clo. BWSSB, Survey No. 162, . 0f Le Z/
50 MLD, STP Kadabeesmaw
f. -.., \: o ‘U

1. WHITE :TOBE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

| 669
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (] (F

1. OCCUPIERS NAME & MAILING ADDRESS

2.DATE: 5/l /A0 2/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(T K), BANGALORE-560100

5. TYPE OF VEHICLE

Ao lOHIEE?

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: & Ao/ 44 #

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF |
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ,
13. SOLID ONLY ‘
SEMI. SOLID TARI
SLUDGE st
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UN
NO. TYPE QUANTITY NO.
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED ' [
2. HANDLE WITH CARE /
3' :
f
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY .f
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED » ."
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REG' ,/
|
TYPED NAME & STAMP SIGNATURE | \ y J YEAR
B.B.M.P \
SEWAGE WASTE MANAGEMENT X ,2 )
21. TRANSIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS o
; 5
TYPED NAVIE & STAMP sie YEAR
BBMP OWN VEHICLE ‘
BRUHAT BENGALURU MAHANAGARA PALIKE r )
CHIKKANAGAMANGALA SWM PLANT P y
BANGALORE SOUTH ZONE BBMP /

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE i-'

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF

TYPED N‘r m | : DAY YEAR

5; BWSSB L&. : s ' /
. , Survey No. 1
50 MLD, STP, Kadabeesinahaf | K Z
BENA as J ] 2 L
SINFAIrS
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION Cu
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM LEST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3. PINK - TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

)"
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (J () &

1. OCCUPIERS NAME & MAILING ADDRESS » 2.DATE: /) Sfed /Ao 2/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
oo BBMP OWI';J'XEHlCLE o '
BRUHAT BENGALURU HANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ) //( ﬂ o/ ﬁ”/{J 5
No. 31, SA BAGJSAAI'nggﬁ prie BBhﬂPORE 560100 L
. 31, SARIAP , ANEKAL(TK), BANGALORE-.
e i 7. VEHICLES REGISTRATION NO.: & Jo/ 10 & &
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSERTRS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
; I¥ o
13.50LID ONLY
SEMI.SOLID  TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17, UNTWI/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT M o6 Js 7 /

21. TRANSIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
RUHAT BENGALURU MARANAGARA PALIK
B T AGA E / 7
CHIKKANAGAMANGALA SWM PLANT ¢ W (94 ) _S : ) /
BANGALORE SOUTH ZONE BBMP e

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100
22, DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NV‘(R‘ SIG NATURE MONTH DAY YEAR

%m e
Clo. BWSSB, Survey h';‘nn" v 0{ LS 2)
50 MLD, STP, Kadabeesinahai D '

BOMM As s
=Rt

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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LA W B T

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FO

o)

o

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO!

M,
Uub

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE: }5;(\,{“' ON 2

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.:kA/))A ”W,

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S
10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED s S—-(\,)
o
13.S0OLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
y KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3. il
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P s
SEWAGE WASTE MANAGEMENT M o8 75 Z
21. TRANSTORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
GENGALURU MARANAGARA PALIKE
BRUHAT B -
CH!KKANAGAMANGALA SWM PLANT A | o6 /% !
BANGALORE SOUTH ZONE BBMP /

No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 .
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NA| SIGNATURE MONTH DAY YEAR

E&S
VA TECH WABAG LTD.
C/o. BWSSB, Survey No. 162,
50 MLD, STP, Kadabeesinahali,

i Al i3l

v 7

MO TYY

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY

AFTER SIGNATURE.

7

3
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TRAVEIR-L S T

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 1)1}

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : l"# le€) 2024\
\
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS | 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE z
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ’
31, SARIAPURA HOBLY, ANEKAL(TR), BANGALORE:S60 R
No. 31, APU , AN i - 100
i AT 7. VEHICLES REGISTRATION NO.: )¢ o / /st
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
e ol 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 254
& S
13.50LID ONLY
SEMI. SOLID TARLY
: SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL | 17. UNITWT/VOL | 18, WASTE _
NO. TYPE QUANTITY CATEGORY NO.
KGS

19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION ~ “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER _
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR

B.B.M.P ,
SEWAGE WASTE MANAGEMENT W o{ ) 7. y /

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N/\VIE & STAMP SIGNATURE MONTH DAY YEAR
HAT BENGALURU MAHANAGARA PALIKE
BRUHAT B MAHANA A ;
CHi XKANAGAMANGALA SWM PLANT of Iz . 2

BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAthwoNa 8 SlGNATU[(E MONTH DAY YEAR
‘WeyewsaoqeEpey ‘d1S ‘an 0S
‘201 ‘0N Rowing ‘8SSM "0/ (1= of )7 Vi
e~ : 3 ll‘ l!ﬁ"!l \"l,'- v

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

\ TO BE CARRIED BY THE TRANSPORTER
\ 3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

e 3 ="

e




-

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLL‘E“CTIO.I\TFORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/

INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

g@

2. DATE : IE/DF/QI’Q’

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-550100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: A 01D

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

(_

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12:TOTAL QUALITY OF

4820

13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
: NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT

o6 6 | 2

21. TRANLIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATER

Y

TYPED NAME & STAMP
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP

No. 31, SARIAPURA HOBL), ANEKAL(TK), BANGALORE-560100

SIGNATURE

wlo

YEAR

2|

MONTH DAY

o /6

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

%ﬁ?’ WABAG L1p

Sa's""'yNo 162, .

SIGNATURE
=

£

YEAR

Zl

MONTH DAY

/6

SOMLD, STR Kadabe

1. WHITE :TO BE FORWARDED BY T(HJE%&UPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON iT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

e

F —
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATHON ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:(1 09

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

16f 061262}

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: ke Ao Al | <

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION.

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

2940

13. SOLID ONLY
SEMI. SOLID TARLY
| SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL .| 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS i
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT '
2. HANDLE WITH CARE :
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR e
B.B.M.P
SEWAGE WASTE MANAGEMENT \_\ cQ{ /( }/
21. TRANSI"ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
UHAT BENGALURU MAHANAGARA PALIKE
BR URU 5
CHIKKANAGAMANGALA SWM PLANT ;
BANGALORE SOUTH ZONE BBMP \P\w 0( /. £/
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 :
22. DISCREPANCY NOTE SPACE
33. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
SIGNATURE MONTH DAY YEAR

TYPED VAMAE eism. ' '
Clo, Bwssa,wgm I;TD.

SO MLD, sTp, 62,
Bem

of

/C

£/

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPFATOR OF THE FACILITY AFTER SIGNATURE.
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RATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NOjy 4 1

1. OCCUPIERS NAME & MAILING ADDRESS

2.08TE: 4 ¥ {06 | 2= 21

3. MANIFEST DOCUMENT NO. :

AN

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: I/ 71" 14 1¥42

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S
B 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED l/ /J
; o
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
. 3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.ML.P ; .
SEWAGE WASTE MANAGEMENT % o4 |7 2/
- L]
21. TRAN. [ ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT of ) F 2/
BANGALORE SOUTH ZONE BBMP =
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STA! SIGNATURE MONTH DAY YEAR
Weuewsosgamm o 39
dlq aw oo g
‘291 "ON Asning * 859717 '2 @{‘ - 17 £
n'jl"\\!"u-. PP - "\J ‘

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

\

3, PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.




MES > ] SEWA - & INDUSTRIAL PR RATED CO CTION EORI
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: () 1 1
1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : !f’//o é/) 021

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: k¢ o1 g1/ /¢4

8. DESIGNATION FACILITY NAME & SITE 9, FACILITY'S REGISTRATION NO.:
BWSSBSTRS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED "
4700
13. SOLID ONLY
SEMI. SOLID TARLY
‘ SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION " 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
s 2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR

B.B.M.P 1
SEWAGE WASTE MANAGEMENT an( 0 6 g 2 /

21. TRANSI"ORTERS ACKNOWLEDGEMENT OF RECEIPT.OF MATERIALS

TYPED N/ALIE & STAMP SIGNATURE | MONTH DAY YEAR
BBMP OWN VEHICLE <t
BRUHAT BENGALURU MAHANAGARA PALIKE o
CHIKKANAGAMANGALA SWM PLANT : @{ ) . 2 /
BANGALORE SOUTH ZONE BBMP
No. 31, SARJIAPURA HOBL!I, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

VA TECHWABAG LTD. ; '
Clo. BWSSS, Survey No. 162, : 00’ ﬁ i,'
50 MLD, STP, Kadabeesinahalli, ‘

TN N :

1. WHITE :TOBE FORWARI;!D BY\TLIEléCéL!JJ'IER TO THE STATE POLLUTION CONTROL BOARD. '

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE )NO: 1 2

1. OCCUPIERS NAME & MAILING ADDRESS 208 [/ (] 0y

3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT !
No. 31, SARIAPURA HOBL, ANEKAL(TR), BANGALORE-560100 G
s , AN i LORE-56
° i 7. VEHICLES REGISTRATION NO.: 152 ) 39|
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
ERsRate 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 4ot
70
13.50LID ONLY
SEMI.SOLID  TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17 UNTWI/VOL | 18 WASTE
: NO, TYPE QUANTITY CATEG$)RY NO.
KGS

19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION ~ ~1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR
B.B.M.P .

SEWAGE WASTE MANAGEMENT ! ; ] 12! 0{ )(} } )

21. TRANS!I CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIVE & STAMP SIGNATURE MONTH DAY YEAR
; 2 : .

BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

BBMP OWN VEHICLE "
BRUHAT BENGALURU MAHANAGARA PALIKE :
CHiKKANAGAMANGALA SWM PLANT \’Y‘ ® 6 . } /

22. DISCREPANCY NOTE SPACE z L »

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAgAﬂ S'iAwm m LT n. SIGNATURE MONTH DAY YEAR

Clo. BWSSS, Survey "
so/:n.o.m.nu-m of /7 7

BENGALURU

1, WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2: YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
\i TO BE CARRIED BY THE TRANSPORTER

3. PINK :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. ’
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) No:U i 3

1. OCCUPIERS NAME & MAILING ADDRESS 2,08TE: ) 2l 1) o |
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ’
31, SARIAPURA HOBL], ANEKAL(TR), BANGALORE-560100 ey
No. 31, A U, A LORE-
° k. 7. VEHICLES REGISTRATION NO.: |2 et 1y 14 |
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWRSRSTES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED W50
13. SOLID ONLY
SEMI.SOLID  TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS TeTOTAL |17 ONTWiNoL |16, WASTE
\o. VPR QUANTITY v CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE -
3. e

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH T o YEAR
B.B.M.P & -
SEWAGE WASTE MANAGEMENT . 6 O
N © 2

21. TRANSIPORTERS ACKNOWLEDGEMENT OF-RECEIPT OF MATERIALS \

TYPED 14/ \\IE & STAMP . SIGNATURE MONTH DAY 1 YEAR

$ BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

¥ ,
AUl S Ry ot go - | #

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAme N SIGNATURE MONTH DAY YEAR

d18 ‘0w 08 06 20 fl

‘294 0N AoAIng ‘BSSME ©/0

__-nn_mxm. HoI! YA
1. WHITE :TO BE F&;.)RW DED BY TﬂéﬁC‘UPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: 7O RE'rAlgzb BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
/47TO BE CARRIED BY THE TRANSPORTER :
#7170 BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. t

b
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o3
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: Ul

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : 7@/ <, /){

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
- BBMP OWN VEHICLE ‘
V BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ’
No. 31, SARIAPURA HOBL, ANEKAL(TR), BANGALORES60 L
.31, SA , ANE K), LORE-560100
° (H 7. VEHICLES REGISTRATION NO.Yene g VALK
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.: K79~ S 3 -9
L 10. FACILITY'S PHONE: 3
11, WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED \ e
13.50LID ONLY
SEML SOLID  TARLY
~ SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16, TOTAL | 17.UNITWI/NOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS <

19, SPECIAL HANDLING INSTRUCTION.& ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
’ 2. HANDLE WITH CARE
3

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP = SIGNATURE e MONTH i DAY YEAR

SEWAGE?A}E#.;ANAGEMENT \\XQ)WUL'}E o g ; /

/

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

—

TYPED NAME & STAMP SIGNATURE _{~  MONTH DAY YEAR
HAT BENGALUR MAHANAGARA PALIKE
BRU N
CHI<KANAGAMANGALA SWM PLANT \) UW of 70 . ; /
BANGALORE SOUTH ZONE BBMP ; £
No. 31, SARIAPURA HOBU, ANEKAL(TK), BANGALORE-560100 :
22. DISCREPANCY NOTE SPACE \
33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME SIGNA MONTH DAY YEAR
W“%Ecn WABAGLID
Sl 21SSB, Sunvey o. 168, 0 40 7

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

L‘-_._ P T T - — = B | e S M ———— A — ———
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (J 1

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : ?n/né /}0’,), i

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA )ANEKAL(TK) BANGALORE-560100

)v" =

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: Molﬂy {469

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

10. FACILITY'S PHONE:

9. FACILITY'S REGISTRATION NO.: A/

D 1
- D

A4

11. WASTE DESCRIPTION

DOMESTI,C[;FWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

3" &n

13. SOLID

. ONLY
: SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
: NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE =K
3% e i
20. OCCUPIERS CERTIFICATE: THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P T A 22 e
o‘ }’ J

SEWAGE WASTE MANAGEMENT

N

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIVE & STAMP
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIK{KANAGAMANGALA SWM PLANT -
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-: 560100

SIGNATURE

W&l@f‘( of

- MONTH

DAY

22

YEAR

2

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

VA TECH WABAG LTD.
50 MLD, STP, mw..' -
_BENGAMURY

SIGNATURE

DAY

22

MONTH

9

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STAT

OLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER Si GNATURE
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¢ X g & ! . ’ @
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : 3@/{%/2{7 Z

3. MANIFEST DOCUMENT NO. :

016

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER =

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: KA 4 2 4 %

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

|'9. FACILITY'S REGISTRATION NO.:
7 :
| 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETEéTED

»

W 9

12.TOTAL QUALITY OF

KGS
, 2990
| 13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY

14. TRANSPORT DESCRIPTION OF WASTE 3 1715. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
/ ?.‘ NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
{ 2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDINGTO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
V4

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P :
SEWAGE WASTE MANAGEMENT s ; M Qf \30 2)

¥
21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TVPED NATE ESTANR SIGNATURE MONTH DAY YEAR
ENGALURU MAHANAGARA PALIKE @Plp
BRUHAT B U MAHANAG - U 2
CH (KANAGAMANGALA SWM PLANT \ N ?0 /
BANGALORE SOUTH ZONE BBMP M . OJ %
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 . ¢
22. DISCREPANCY NOTE SPACE
ORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
dis : SIGNATURE DAY YEAR

&

MONTH

%

o

&F

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

12.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 01

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : )Z /7/ /[ﬂ 99’/
3. MANIFEST D&UAQN@ M)'

4. TRANSPORTER NAME & AQQRESS 5. TYPE OF VEHICLE

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE : 2
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER

Vi
6. TRANSPORT REGISTRATION NO:

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: /< 48) AH J669

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BSOS 10. FACILITY'S PHONE:
11. WASTE DESCR|PT|ON j 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED H %
13.50LID ONLY U0
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
. NO. TYPE QUANTITY CATEGORY NO.
. KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT :
: 2. HANDLE WITH CARE
3,
20, OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. -
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT - \)\ w s So 2/

21. TRANSI RTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

MOP‘#H

SIGNATURE DAY

TYPED NAME & STAMP
BBMP OWN VEHICEE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIXKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

Z)

YEAR

22. DISCREPANCY NOTE SPACE

M-

23. FACILITY OWNER PERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSXRIAL PRETESTED

MONTH . DAY

%o

TYPED N

¢ ‘ON Asaung %
ay Wum ~f

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD. ‘v
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. !\
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" ¥ » &7 L b 9 A

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (J 1 §
1. OCCUPIERS NAME & MAILING ADDRESS : »{2. DATE : (\lj O dla202)

Ny

-3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS S. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT }
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

v

/
7. VEHICLES REGISTRATIONNO.: [ A 42 A 3912
8. DESIGNATION FACILITY NAME & SITE 9. FAGILITY'S REGISTRATION NO.: b :

B 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED j (1 £9N
n 13. SOLID ONLY
i\ SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 5. CONTAINERS l | 16. TOTAL 17.UNITWT/VOL | 18. WASTE
NO. TYPE \\‘ QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT M@,ﬁ‘f/p}\ oOF ol -

21. TRANS ' ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NANVE & STAMP SIGNATURE T MONTH DAY YEAR
BBMP OWN VEHICLE /
BRUHAT BENGALURU MAHANAGARA PALIKE Z
CHIXKANAGAMANGALA SWM PLANT \ 9] ?— [v) ’ /
BANGALORE SOUTH ZONE BBMP M 2
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 N
22. DISCREPANCY NOTE SPACE e s ) 3
23. FACILITY oﬂanon OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED & STAMP d1S 'aw oS SIGNATURE MONTH DAY YEAR
N O/\,‘ﬂg ‘Q'\j Y AA J o/o
G117 9vavm 1o
QVIVYM HOTL WA oF o)) 2'
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD. i “
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF me}aya COPIES

TO BE CARRIED BY THE TRANSPORTER
3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (11

1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: gy O ~or L O D)
% 3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ’
s AT e o
No. 31, Al OBLI, Al L{TK), BANGALORE-560100
p i 7. VEHICLES REGISTRATION NO.: Jc i3 71 )f 11 114
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BSHDSTES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED
ALy
1 13.50LID ONLY
. . SEMI. SOLID TARLY _
: | soeEe SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16.TOTAL |17 UNWWINGL | 18 WASTE
; NO. TYPE QUANTITY | CATEGORY NO.
= KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION T‘x SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE-WITH CARE AUy e -
3, = :

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY .

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAgACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP MONTH 4 DAY Y‘EAR

B.B.M.P
SEWAGE WASTE MANAGEMENT © g— o2 Z /

21. TRANLI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

SIGNATURE __ MONTH DAY YEAR

TYPED NAIVE & STAMP -
BBMP OWN VEHICLE -
BRUHAT BENGALURU MAHANAGARA | PALIKE ( 1 OR - 02
CHIKKANAGA! M P ' ! - ' : 2, ’
BANGALORE SOUTH ZONE BBMP o e’
No. 31, SARJAPURA HOBLY, ANEKAL(TK]), SANGAI.OR_E-SSOIOO

22. DISCREPANCY NOTE SPACE ; .

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAWW“ SIGNATURE DAY T
s ‘o S0qEPEN ‘1S ‘TN 08 :

} ‘ON AaAing ‘gg« SMg ‘o) 4 oz £’l

WIOVvaym HYZ! WA ’

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE,

A —————— —— B —
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO =0

3. MANIFEST DOCUMENT NO. :

»

1. OCCUPIERS NAME & MAILING ADDRESS 208TE: 2 (A loed |

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE _
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

No. 31, SAFJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: ‘( A(Q' AA 5
2. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

42 4d

13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
. NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
=29 ~
% 20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH ; DAY YEAR

g B.B.M.P
SEWAGE WASTE MANAGEMENT \[\w & = o=

2

21. TRANS ! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIE & STAMP SIGNATURE MONTH DAY
GALURU MAHANAGARA PALIKE
BRUHAT BENGALURU MAH Al
CHIKKANAGAMANGALA SWM PLANT (S\\ ©F !
BANGALORE SOUTH ZONE BBMP ¢ oz

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

YEAR

2|

22. DISCREPANCY NOTE SPACE

23, FACIUTY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

\‘ [ 3 \
TYPED NA! gﬂp U W4 BAG L ™ SIGNATURE MONTH DAY

W* ' a f—
. : 162, o oz
lfna:m

LN

/
1. WHITE : 7O BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD. _,
F THE FOUR COPIES

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST.
TO BE CARRIED BY THE TRANSPORTER
3.PINK  :TO BE RETAINED BY THE OFf " ATOR OF THE FACILITY AFTER 5/SNATURE,

.'-.'l!a'
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : 'D\/\ L | ' 21

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE
_ BRUHAT BENGALURU MAHANAGARA PALIKE )
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: k (o) | Au\

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

RisRB5TES 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED gq*] O
13. SOLID ONLY
SEMI. SOLID TARLY
(g SLUDGE SLURRY
14. TRANSPORTDESCRlPTlON‘ OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
IR NO. TYPE QUANTITY CATEGORY NO.
KGS

\

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

. 20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

"DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH j DAY YEAR

B.B.M.P N
SEWAGE WASTE MANAGEMENT @af o7 Q7 =2 )

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

R SIGNATURE MONTH DAY YEAR
BBMPOWNVEHICLE ‘
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT (o) 7 o2 . Z)

BANGALORE SOUTH ZONE BBMP -
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME &'myi W A8, S bbo/‘g;ﬁ 3:90 SIGNATURE MONTH DAY YEAR
LSET o7 ©F £/
' :

{

1. WHITE :TO BE FORWARDED BY THE OCCUPIER 76 THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3_PINK  :TO BE RETAINED BY THE OPENATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/IN DUSTRIAL PRETREATED SEWAGE ) NO:() 22

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : cyv) ¢ ] 20218
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT '
AmBl;NgALgRE sAouIXl ZT?<NE BNBMP - TANKER =
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 =~ VEHICLES REGSTRATION NG K PO icH i(ﬁ 3
8. DESIGNATION FACILITY NAME & SITE : 9. FACILITY'S REGISTRATION NO.:
BVESSEIE D 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12 TO'IfAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ‘{ 2 2 o
e 13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
) NO. TYPE QUANTITY CATEGORY NO.
KGS

19.'SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE

N 3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED,ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY. ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURELQ MONTH - DAY | YEAR
B.B.M.P :
SEWAGE WASTE MANAGEMENT h\wﬁ o7 o4 2!

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

L
TYPED NAMVE & STAMP SIGNATUR MONTH DAY NEAR
A ‘2
BRUHAT BEN U MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT o7 oH . P
BANGALORE SOUTH ZONE BBMP

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 : v
22. DISCREPANCY NOTE SPACE )

23 FACILITY OWNER OR CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
AL —
TYPED NAM@QSIAM v:(;" o SIGNATURE MONTH DAY \ YEAR  _
oN 18 ‘g -

VGVMBS:S)QQ L) o7 oh 9!

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOU;F COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: o oy «

1. OCCUPIERS NAME & MAILING ADDRESS

AW =L

2. DATE : o\{} ¢Jy[{202}

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: € FAU [ Bt

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

12. TOTAL QUALITY OF KGS

16649

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 4 3 40
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE ¥
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3. &
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY ‘
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT {
A(Mfgf 6% | o4 | 202/
21. TRANSFORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAIME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHATKBENGékURU lglA\rAAgl“A,(::mmuKE ,;ﬁkg‘;‘p
CHIKKANAGAMAN o
BANGALORE SQUTH ZONE BBMP 5 s (\j’ O {‘ 2 0 2"
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANQALORE-SGOIW | 4
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
Y g P -

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

- TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUST

RIAL PRETREATED SEWAGE ) NO: (12

1. OCCUPIERS NAME & MAILING ADDRESS

2.08TE: (5] &+ 201

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

KGS

L2680

13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
= NO. TYPE QUANTITY CATEGORY NO.
, KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P ’
SEWAGE WASTE MANAGEMENT W\ OF o5 Py

21. TRANLI'CRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED N/AMVE & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT M- 05 : 2 /

BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

oF

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & sTAMAI 11 1W DN I & SIGNATURE MONTH DAY YEAR
‘weyeuissagepey ‘d 1S ‘AN 05 9
‘291 "oN Aenung ‘BSSME 0/0 g
- " @ } QE 2
aL1OvVEYM HDIL VA ¢

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

7. VEHICLES REGISTRATION NO-: fede 4 4 1669
9. FACILITY'S REGISTRATION NO.:

10. FACILITY'S PHONE:
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: ()

1. OCCUPIERS NAME & MAILING ADDRESS

2.DATE: - 6 5 Jo71 1902}

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

KAory AW 664

7. VEHICLES REGISTRATION NO.:

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

WSSBSTP'
BWASRATP'S 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ALA N
- {
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
. NO. TYPE QUANTITY CATEGORY NO.
KGS
16, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

7
TYPED NAME & STAMP SIGNATURE MONTH DAY . YEAR
B.B.M.P

SEWAGE WASTE MANAGEMENT O# Q5 ; /

21, TRANS"ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS X

YBED AV B STAME SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHiKKANAGAMANGALA SWM PLANT O % © 5 2 ,
BANGALORE SOUTH ZONE BBMP !
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-56010C

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE

& INDUSTRIAL PRETESTED

TYPED NAME & STAMP

NUNIVON3E
eyeL ‘d1S '‘GW 0
291 ‘oN Aeaing ‘gSSME ‘o)

SIGNATURE

YEAR

/!

MONTH

o7

DAY

o5

=V e >
1. WHITE : TO BE FORWARDED BY THE OCCUPIER 1‘% {AE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKINGSIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR'COPIES: %~

TO BE CARRIED BY THE TRANSPORTER
3. PINK

- TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATICN-ABOUT COLLECTION OF DOMESTIC/IN DUSTRIAL PRETREATED SEWAGE

) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2.08E: O [ o7 ’,? 791

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE ,
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBOIF"S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED /IK £e
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOYE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT W o F 04 2 )

21. TRANSTORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIVE & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT W 5] ? 94 L’
BANGALORE SOUTH ZONE BBMP

No. 31, SARJIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

SIGNATURE MONTH DAY YEAR

C/o BWSSB, Survey
50 MLD, STP, Ku-bu:;n?ﬁ,
_BENGA

TEETYE

TYPED NAME &frgaé H GLTD. ;
Z OF- Of

L"AALY ]

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTREL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK - TO BE RETAINED BY THE OPE IATOR OF THE FACILITY AFTER SIGNATURE.

7. VEHICLES REGISTRATION NO.: ,1 e 'ﬂ}ﬂé"{e'
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(INFORMATION Al

1. OCCUPIERS NAME & MAILING ADDRESS - ‘A\:'»- HEb ‘ 2. DATE : } : &@3\
9 3‘.,MA_[§IFE$T DOCUMENT NO.;
o -"'(._'(3' e
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE

CHIKKANAGAMANGALA SWM PLANT : g
BANGALORE SOUTH ZONE BBMP TANKER -

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.:\* & =~ 1771

8. DESIGNATION FACILITY NAME & SITE 9, FACILITY'S ﬁECiIST RATION NO=:
{ i . i :
BWSSBST'S : 10. FACILITY'S PHONE: 0
11. WASTE DESCRIPTION ; 12. TOTAL QUALITY OF 2 i .,.KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED i W ,\
13.SOLID ONLY
SEMI. SOLID TARLY
* SLUDGE SLL[‘RRY .
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS | 16. TOTAL 17. UNITWT/VOL | 18. WASTE. -
d ‘ - NO. TYPE QUANTITY CATEGORY NO.
Nk KGS 5
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT :
T 2, HANDLE WITH CARE . / S £
3. 1, o L7,
e ofi YA - S s R ‘.c- o 1% s‘
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY / )
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS N PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. ; 3
TYPED NAME & STAMP ' SIGNATURE MONTH 1 DAY |, YEAR
B.B.M.P o3 A" e
.’ . — r ” 2=
SEWAGE WASTE MANAGEMENT \ o ) ‘,. o7 : J 7 2 Z{
‘ 3
21. TRAN.T ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
2 4 4
TYPED N/ANE & STAMP ! SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE y {
s s e e A4 o 17 y
B8ANGALORE SOUTH ZONE BBMP # TN =,
No. 31, SARIAPURA HOBLI, ANEKAL({TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE
33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED o
TYPED NAME & STAMP SIGNATURE |  MONTH |- DAY YEAR
/A TECHWABAG LT& : '
Clo. BWSSB, Survey No. 162, OF .- 17 4/,
50 MLD, STP, Kadabeesinahalli, _L N - :

=g s

p 2 WHITE : TO BE FORWAR;\E’D BY THE%CCL};IER TO THE STATE POLLUTION CONTRQL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK : TO BE RETAINED BY THE OPF " ATOR OF THE FACILITY AFTER GNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (12

. " [ r 1 C%
1. OCCUPIERS NAME & MAILING ADDRESS ' 2. DATE : /,/‘/ (%) 71 d’OQ ,

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE ' '
BRUHAT BENGALURU MAHANAGARA PALIKE :
CHIKKANAGAMANGALA SWM PLANT -
-BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 {

4

7, VEHICLES REGISTRATION N~ — '~ |

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

rl

BWSSBSTP'S .
10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF a - KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ) £
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE - SLURRY .
'14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TvE | QUANTITY § PATECORIHD,
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION *1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2-HANDLEWITHCARE =~ &
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY !
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND-ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALLRESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH : DAY . YEAR
B.B.M.P - 2 ; : - PN ot
SEWAGE WASTE MANAGEMENT G- , / o E W . Jez ¥ j/‘
e
21, TRANS ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR
BRUHAT E:gAMltlgl\:l mAm PALIKE
RUHAT B : :
CH!KKANAGAMANGALA SWM PLANT \ OZ 1 - / 7 ! | Z f
BANGALORE SOUTH ZONE BBMP
. No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 ,
22. DISCREPANCY NOTE SPACE y L
3. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE &moﬂ,smhg. PRETESTED
TYPED NAME & STAMP. SIGNATURE MONTH ' DAY YEAR
. HWABAG LiD. ; ik o
TN i ,
> BWSSB, Survey No. 162, e 2 oF
 MLD. STP, Kadabeesinshalll

T -

L WHITE - TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

> VELLOW. TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER Dotk ;

3 PIK T BE RETAINED BY THE OPF7 ATOR OF THE FACILITY AFTERBIGNATURE.
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abd Lo b b 2 e bt A A4 & Atastabéid K o i de b ke be bt o0

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (32
1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: ) 0 | /= | ALY

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: " i i) JA

3. DESIGNATION FACILITY NAME & SITE 3. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED e
13.S0LID ONLY
SEML. SOLID TARLY
SLUDGE SLURRY
14 TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL T7.UNITWT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH / DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT = i 5 ﬂ
~Cr / ol oF )
/ ps !
21. TRANS{ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE HES
BRUHAT BENGALURU MAHANAGARA PALIKE (oo &
CHIKKANAGAMANGALA SWM PLANT ¢ f OF / = A -
BANGALORE SOUTH ZONE BBMP 7 / =
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 {

22. DISCREPANCY NOTE SPACE

33, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME&STAMP. WY Uiy SIGNATU'R:E‘/ MONTH DAY YEAR
neyeusssgepey ‘d1s ‘a1 os ;
e K ' . “AACY * [ / 2 n
>%| "oN A8Ang ‘gSSME 0/0 . 07 /0) 2

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PIN . TO BE RETAINED BY THE OPFRATOR OF THE FACILITY AFTER SIGNATURE.

Y



= INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE

) NO:(;]_éQ

2DATE: 10 /=] Se

1. OCCUPIERS NAME & MAILING ADDRESS .

3. MANIFEST DOCUMENT NO. :

\

<

)
1

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE _
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGlSTRAT]ON NO:

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: J/P €72 4 1719

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
B snole 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED / o H
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY:
14. TRANSPORT DESCRIPTION OF WASTE ™ 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
e NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
' ' 2. HANDLE WITH CARE ;
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH ~ DAY YEAR
B.8.M.P : .
SEWAGE WASTE MANAGEMENT e AL T oF 42 ;]
. / — f
21, TRAN. ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NANE & STAMP ‘ SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURY MARANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT 2y 1
BANGALORE SOUTH ZONE BBMP 0 (f_ o7 /} 7
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 e

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER ??W TORE CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED N@E Egmm ' g \ SIGNATURE MONTH DAY

> Asning g i)
TIT Ovevy any 72, Za )7

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2 YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3 PINK :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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e —

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDU

/s

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : f-','// ALY,

3. MANIFEST DOCUMENT Nd. :

STRIAL PRETREATED SEWAGE ) NO: ¢y o 1
¢ A

ey

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: W i3 ¢ "7 7§/ 2.

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

KGS

hE &

B.B.M.P jC/
SEWAGE WASTE MANAGEMENT /# OF ‘

13. SOLID * ONLY
SEMLI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
: NO. TYPE QUANTITY . CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HAN%E w CARE g
3. = i
1t " 11 #
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELV
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. o\
AL
TYPED NAME & STAMP SIGNATURE MONTH d - D,AY i YEAR

2/

21. TRANS! ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NANE & STAMP SIGNATURE MONTH DAY
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT O?’ T
BANGALORE SOUTH ZONE BBMP } }
No. 31, SARJIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

YEAR

21

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP SIGNATURE MONTH DAY

NYNIYON3E
oF 19

dis
'291 ‘N Aening m’%‘%‘

YEAR

2/

1. WHITE :TO BE FORWARDED BY THE OCC\UPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : },7/;;; 7,
i 3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE ¥
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWiM PLANT
BANGA#gRLE SOUTH ZONE ENB&P TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), B, LORE-560100
2 {TK) 7. VEHICLES REGISTRATION NO.: ¥ o ) 4 // ;ccge;
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
DYWSIESIRS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED J fﬂo
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT % 0 7 , q- 7
21. TRAN _ ['"ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAIE & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE =
BRUHAT BENGALURU MAHANAGARA PALIKE W
CHIKKANAGAMANGALA SWM PLANT ! 07 I b4
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 :
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
- 1 )
L | oF | P 7
\.
: /r,
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3. PINK : TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: ()3

1. OCCUPIERS NAME & MAILING ADDRESS

2.0ATE: P < feF Ja- 2l

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: /{3 « 7<)

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S
10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED L; 7 7
fJ7e
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT \M OF g ﬂ

21. TRANS ' ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NANE & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CH/ (KANAGAMANGALA SWM PLANT w/ o7 /5 Z/
BANGALORE SOUTH ZONE BBMP ‘J\,
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 \

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAWH nm 3 e
‘Heyewsooqepiy ‘d1s ‘GwWN 05
‘291 'ON Aoaung ‘'GSSME O
¢ I WA

SIGNATURE

DAY

. Ll

MONTH YEAR

oF

. . WP ?Y

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 3 A&
AW A" e 5

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE LKA 7 /%,

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT ‘

BANGALORE SOUTH ZONE BBMP TANKER

V794

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NOﬁf’j - ‘qlu;— A
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSESTr'S 10. FACILITY'S PHONE: v
['11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
! DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED { 2%
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16, TOTAL |17, UNWWI/VOL | 18 WASTE
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT

2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR

B.B.M.P
SEWAGE WASTE MANAGEMENT W/ 0:;_, m %

21, TRANLIORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE | )
CHIKKANAGAMANGALA SWM PLANT : 9 7 ZO ; 9/
BANGALORE SOUTH ZONE BBMP \J\ ,
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE &1NDUSTRIAL PRETESTED

Tvpewiﬁts'feen m SIGNATURE MONTH DAY YEAR
LTD. .

C'o. B ¢
50 MLD, SST?' Survey No. 162, - o7 PAC A

RFMQA!HDU i,

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. /
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE : ] 202/

P -/// 7

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

TANKER

5. TYPE OF VEHICLE

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: /414 2 A 21

/12

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

12. TOTAL QUALITY OF

13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P ’

-~
SEWAGE WASTE MANAGEMENT M W & 7 ! Zf
21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
sﬁéﬂﬁ°¥" NX:“‘%E;ARA ALIKE C
BRUHAT B RU MAHAN P
CFi KKANAGAMANGALA SWM PLANT A @k"‘" OF - ; b4
BANGALORE SOUTH ZONE BEMP
No. 31, SARIAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 y
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR QP! ICATH CEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NA S p SIGNATURE MONTH DAY YEAR
(v % ‘Survey No. 162,
»
50 MLD, STP, Kadabeesinahaili, f 4 OF 2/ of

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKI»WNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS 2.0RTE: 2 /] 26 20

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: ;- /e 2,14/ /4

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED -5 o i
) &
13.50LID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16 TOTAL T17. ONTWi/voL | 1. WASTE
? NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION “1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH 1 DAY YEAR

B.B.M.P
-

SEWAGE WASTE MANAGEMENT : 22 . 1 OF H o
IALS

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATER|

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
\GALURU M v::,l“c AGARA PALIKE
BRUHAT BENGALURU MAHANAGARA P,
CH!KKANAGAMANGALA SWM PLANT O#& f‘/ S A
BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAY} . SIGNATURE MONTH DAY YEAR
YA TECH WABAG LTD. | |

C/o. EWSSB, SurveyNo. 162, 7 7 A
50 M.J),» STP, K3 dabeesinaballi, i
BENG AY-§) e d J

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

e /
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1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : RS-

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTHLZONE BBMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: e 3 7 /j
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSTP'S | 10. EACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ; Q6D
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANT”Y CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH ' DAY YEAR

B.B.M.P

s

SEWAGE WASTE MANAGEMENT Aw pi 9 22

21. TRANS|'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
HAT BENGALURU MAHANAGARA PALIKE
BRUHAT BENGALURU MAHANAGARA P, 07 -
CHi\KANAGAMANGALA SWM PLANT NW . QF L j}/

BANGALORE SOUTH ZONE BBMP
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPE E ; SIGNATURE MONTH DAY

Cho. m
50 MLD, grp (rvey Mo, 162, o7
BE:r‘?ide

W

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE, POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPFTATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS ) 2. DATE : 3 oA : o
. 3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE .
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: b

i >3 ;Q :‘)q

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

BSTP'
el 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 7
456510
= - 13. SOLID ONLY
= SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
] NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. B
TYPED NAME & STAMP SIGNATURE MONTH ' DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT } ; ok 23 %m0 |
21. TRANS T ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NANVE & STAMP SIGNATU MONTH DAY YEAR
BBMP OWN VEHICLE 7,
e W,
BANGALORE SOUTH ZONE BBMP ! "Fg—‘/ (7 o 2% 202

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

YEAR

s “UNAD IGNATURE MONTH DAY
TYPED NAME & STAMP —* % AG LT s
S8, Survey o, 7
74
o7 -

=1 v
WD STE K

, 2 162,
RET \&NN

- =

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPLRATOR OF THE FACILITY AFTER SIGNATURE.

/ =
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

.

2. DATE : fogltoex )

z =

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: ¥ Am) B+ 1A

69

8. DESIGNATION FACILITY NAME & SITE
BWSSBSTP'S

9. FACILITY'S REGISTRATION NO.:
10. FACILITY'S PHONE:

11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED A NAD
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
2 NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE %
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
SEWAGE WASTE MANAGEMENT O 39 "ot
21, TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE
e st w2 263
K # -~ = 2
BANGALORE SOUTH ZONE BBMP | U/ € () + 5

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 ’ ’
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

MONTH DAY YEAR

"VATEY WkSAGATO,
C y f " ' Q’-"Vf-"vhm

SIGNATURE

23 77

oF

5f .
POMLD, S i uanebaininen,
2, I 7. o o
LB 47

1. WHITE :TO BE FORWARDED BY THE OCCUP(ER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NOn d 0

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

“)/ &4r

£

3. MANIFEST DOCUMENT NO. :

4, TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: ; 3

i 664

8. DESIGNATION FACILITY NAME & SITE

9. FACILITY'S REGISTRATION NO.:

BWSSBSTP'S
10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 7
I' 2 -
]
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANT'TY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT

2. HANDLE WITH CARE

3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT

%/ oF ZH /A
21. TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE v
A St S
BANGALORE SOUTH ZONE BBMP - g ?‘ Z /’ ﬁ
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 )
22. DISCREPANCY NOTE SPACE =
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME M SIGNATURE MONTH DAY YEAR
C/O "1’[ wSABA\ ! \D = K 2
[ 5 - o
50 MLD, g7p P, kas ¥ No. 152, %- o P P4
.E Maha i /

1. WHITE

TO BE CARRIED BY THE TRANSPORTER
3. PINK

E—

: TO BE FORWARDED BY THE OCCUPIER TO THE STATE P(')VL‘LL{JT.I.ON CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON iT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:

1. OCCUPIERS NAME & MAILING ADDRESS

/

/

2.DATE: )« A

/

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BEMP
No. 31, SARJIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

7. VEHICLES REGISTRATION NO.: o/ 51 o7 1)
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BRIEaTE'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS

DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED

13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3,
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. G
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P
- 77 7 i
SEWAGE WASTE MANAGEMENT /\ ]r Bl # o) OF 24 24
21. TRANS I DRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS 2
TYPED NAIE & STAMP SIGNATURE MONTH DAY YEAR
UHAT BENGALURY MAHANAGARA PALIKE :
BRUHAT BENGALUR ANAGARA PAL
CHiKKANAGAMANGALA SWM PLANT p
BANGALORE SOUTH ZONE BBMP "A ( v7 / /1 )f =
No. 31, SARJAPURA HOBLI, ANEKAL({TK), BANGALORE-560100 ..

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP v ~
4‘1 MBAU L,

SR. Survey Ne. 152,
aesinaha!li

SIGNATURE

MONTH

oF

DAY

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON iT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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MESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE )NO: [} 4 2

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : ab‘ ,._’ I ;u
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE '
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT '
BANGALORE SOUTH ZONE BBIMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: m‘ M meﬁ
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.: i
BWSSRSIP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED A
S Lo
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
: NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION ~ "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH i DAY YEAR
B.B.M.P

-
& =
SEWAGE WASTE MANAGEMENT ?g))/ o7 S Vi
IALS

21. TRANS['ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATER

TYPED NAIAE & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE

.

BRUHAT BENGALURU MAHANAGARA PALIKE G

CHIKKANAGAMANGALA SWM PLANT o 2 & /,/
BANGALORE SOUTH ZONE BBMP

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 - :

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMA TR IO 1y 3 9 T = —
e o, 1S W | :

791 ‘ON A9AIS ‘ASSME 0 o7 2€ 4

.(-, !.1 nwc\_e S a0 PPN

1. WHITE : TO BE FORWARDED BY THE OCCUPIER TO THE sTAfEquuﬂON CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER =

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE,
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FO M
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NG

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE %/ 7 /Y
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT o
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 7. VEHICLES REGISTRATION NO.: L;C“.’;} !nn ‘—E
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
Bated 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED N mex
o 1 B
13. SOLID ONLY
SEMI. SOLID TARLY
- SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS | 16.TOTAL _ |17.UNITWI/VOL | 18.WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATION}/ 2

i

TYPED NAME & STAMP stem@fj’ MC?’ | DAY 74 YEAR
v

B.B.M.P - & Z i
SEWAGE WASTE MANAGEMENT &\M % 7/

21. TRANSI'ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAM SIGNATURE MONTH DAY YEAR
BBMP ovON VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE . 9/
ChilKKANAGAMANGALA SWM PLANT . OZ 280
BANGALORE SOUTH ZONE BBMP ‘

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP ﬂ ONI 8 SIGNATURE MONTH DAY YEAR
' rs
24 o, fommg ;'\3,;””“ - 2 | 9F | £ 7
! ! -' r‘ Vo~ -

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO TH€ SPAU.UTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BERETAINED BY THE OPERATOR OF THE FACILITY AETER SIGNATURE.

5

-
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' DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED €O

LECTION

FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO.n 4_4_
1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE % o ae /4
3. MANIFEST DOCUMENT NO. : '
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 e o
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSRSTP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED BT
13. SOLID ONLY
SEML. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17.UNITWT/VOL | 18. WASTE
. NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION "1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORI?ED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P -~ .
SEWAGE WASTE MANAGEMENT 2 £ aF ,4{3' P
21. TRANLI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE (s
CHIKKANAGAMANGALA SWM PLANT G % 25 o# oal g ‘71
BANGALORE SOUTH ZONE BBMP 0 iz
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100 !
22. DISCREPANCY NOTE SPACE
23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & lNDUSTRlAL PRETESTED
SIGNATURE MONTH DAY YEAR
A - -
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STA'F({LLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER
3. PINK : TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FOR%_

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:Y

1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : ; £y = ',J

. (=

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE :
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT :
BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: /* [+ ') .77 ];
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
ByEsSRSIF P 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED T
/
13, SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14, TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS

19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3;

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGI,ATURE MONTH ' DAY YEAR
B.B.M.P o = ,
SEWAGE WASTE MANAGEMENT (- fé OF P 27

/

21. TRANS | JRTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NN/\lL1E & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEMICLE
BRUHAT BENGALURU MAHANAGARA PALIKE - = :
CHi {KANAGAMANGALA SWM PLANT &) ’7‘ : & f & . }’/
BANGALORE SOUTH ZONE BBMP 71
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 T

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NA! LTD. SIGNAJURE MONTH DAY YEAR
Clo. BV "

e (L | o | = | 4
BENGALURD

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3. PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

S-£3

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: 046

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE :

} o~
J AN
y

f1 &0

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

No. 31, SARI BLI, TK), BANGALORE-560100 o Y Ao
64, SARIHUA HOBU, ANELALIEK), BN : 7. VEHICLES REGISTRATION NO.: ¢ /.~ 1444 /¥,
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
ENIED 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED ) :f’
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
. NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1, BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
B.B.M.P =1 g
SEWAGE WASTE MANAGEMENT p\ )/ OF 27 ﬂ
21. TRANS | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED N/E & STAMP SIGNATURE MONTH DAY YEAR
BRUHAT asr?gm%‘;” r'iXSK?fkfsm PALIKE /\ - 3
(| \KANAGAMANGALA SWM PLANT © 7 S
C ANGALORE SOUTH ZONE BBNIP ) / o7 )2 )/
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22. DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME & STAMP, m@N 38
‘eyeuisoaqepe) ‘'ddS ‘A 0s
‘294 "o Aening ‘'GSSME ©°/D -

SIGNATURE

MONTH

a7

DAY

27

YEAR

I OV L1 VR
1. WHITE : 7O BE FORWARDED BY THE OCCUPIER TQ.THE STAT

Ol

OLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATU§§ ONIT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.

e
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: ()

1. OCCUPIERS NAME & MAILING ADDRESS 2.0ATE: A2 5T - 2LipH2e52)

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:

BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE ‘
CHIKKANAGAMANGALA SWM PLANT

BANGALORE SOUTH ZONE BBMP TANKER

No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: /- A2 472

8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:

SWIsERS 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED P
/520
13. SOLID ONLY
SEMI.SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
d KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD/ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3. ?
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH : DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT \J\ w dr5F e ]

21. TRANLI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
BBMP OWN VEHICLE

BRUHAT BENGALURU MAHANAGARA PALIKE ;
Ct (KANAGAMANGALA SWM PLANT : OF A7 %
BANGALORE SOUTH ZONE BBMP \)\ v ‘

No. 31, SARJAPURA HOBLI, ANEKAL(TK}, BANGALORE-560100

22, DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

TYPED NAME%I?W J:;L Y S(ftaé?‘g} MONTH DAY YEAR
i onfemngESsSmaen | oy OF 7 %
ALTOVEVMHD= wa | (71 / 7

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE SWLUTION CONTROL BOARD. b

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKINGSIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.




-

DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FOﬂM

(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: (\48_

1. OCCUPIERS NAME & MAILING ADDRESS

2. DATE: ~

(s

* oy i

i ; '
1 /

5 )
‘s
~1

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONE BBMP

No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

5. TYPE OF VEHICLE

TANKER

6. TRANSPORT REGISTRATION NO:

/,/

7. VEHICLES REGISTRATION NO.: -7 5 4144 W44
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO..
SWSRIP'S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12, TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED :
500
13.SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNIT WT/VOL | 18. WASTE
NO. TYPE QUANTITY CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2, HANDLE WITH CARE
3;

20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY

DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER

CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.

TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR

B.B.M.P

SEWAGE WASTE MANAGEMENT % OoF ‘22 7/

21, TRANSI ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS

TYPED NAIME & STAMP SIGNATURE MONTH DAY YEAR

BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE /]
Ci/ KKANAGAMANGALA SWM PLANT >‘/ o F 2 &D Z
BANGALORE SOUTH ZONE BBMP = .
No. 31, SARJAPURA HOBLI, ANEKAL{TK), BANGALORE-560100

22, DISCREPANCY NOTE SPACE

23. FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED

i

WPEGWP" m‘ \
= rSoms %)
CIOVGV’ " L1Iagy v s

SIGNATURE

MONTH

OF

DAY

el

YEAR

1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TWSPORTER AND REST OF THE FOUR COPIES

TO BE CARRIED BY THE TRANSPORTER
3. PINK

: TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM
(INFORMATION ABOUT COLLECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO: g 49

1. OCCUPIERS NAME & MAILING ADDRESS 2.DATE: o/ 0 / ey
| 25/o7 [203%

3. MANIFEST DOCUMENT NO. :

4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE | 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE >
CHIKKANAGAMANGALA SWM PLANT : %
BANGALORE SOUTH ZONE BBMP - TANKER
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100

7. VEHICLES REGISTRATION NO.: 'r" o tsgls
8. DESIGNATION FACILITY NAME & SITE 7 9. FACILITY'S REGISTRATION NO.:

BWSSBSTP' e,
SIP'S : 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION = i 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED 3 v 5
4 .vJ; . §>, (/‘ _)O
13. SOLID ONLY
SEML. SOLID TARLY
SLUDGE %};URRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNI'E;,WT/VOL 18. WASTE
NO. TYPE QUANTITY: ; CATEGORY NO.
KGS
19, SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS.
TYPED NAME & STAMP SIGNATURE MONTH - DAY YEAR
B.B.M.P ! ol
SEWAGE WASTE MANAGEMENT %/ OF >4 §Z4
21, TRANS | ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS
TYPED NAIE & STAMP : N\ SIGNATURE MONTH DAY YEAR
UHAT BENCALORD MARANAGARA PALIKE \ /!
BR E MAH PALIKE. /i
CH1 <KANAGAMANGALA SWM PLANT ‘ (} g=" . 9{
BANGALORE SOUTH ZONE BBMP }Jy & 4 “2
No. 31, SARIAPURA HOBLI, ANEKAL(TK), BANGALORE-560100 /
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAME & STAMP SIGNATURE MONTH DAY YEAR
peyt o 1§ WHNOS s A ~ A
usos Mm@ e (F = & ZZ
oy O FOMIRS 50T )6/

1. WHITE | TO BE FORWARDED BY THE OCCUPIER TO THgym/E POLLUTION CONTROL BOARD.

2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER :

3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE.
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DOMESTIC / SEWAGE & INDUSTRIAL PRETERATED COLLECTION FORM

(INFORMATION ABOUT COELECTION OF DOMESTIC/INDUSTRIAL PRETREATED SEWAGE ) NO:QS {)
1. OCCUPIERS NAME & MAILING ADDRESS 2. DATE : QW ) ._’ ! )M}
3. MANIFEST DOCUMENT NO. :
4. TRANSPORTER NAME & ADDRESS 5. TYPE OF VEHICLE 6. TRANSPORT REGISTRATION NO:
BBMP OWN VEHICLE
BRUHAT BENGALURU MAHANAGARA PALIKE ;
CHIKKANAGAMANGALA SWM PLANT
BANGALORE SOUTH ZONSA?NBGI\XPORE s TANKER é
: ) TK), LORE-5601 _ : 1AL
No. 31, SARIAPURA HOBLI, ANEKAL(TK) 7. VEHICLES REGISTRATION NO.: JZAD | A ’ &fi
8. DESIGNATION FACILITY NAME & SITE 9. FACILITY'S REGISTRATION NO.:
BWSSBSIR.S 10. FACILITY'S PHONE:
11. WASTE DESCRIPTION 12. TOTAL QUALITY OF KGS
DOMESTIC/SEWAGE AND INDUSTRIAL PRETESTED Sﬁ d)
13. SOLID ONLY
SEMI. SOLID TARLY
SLUDGE SLURRY
14. TRANSPORT DESCRIPTION OF WASTE 15. CONTAINERS 16. TOTAL 17. UNITWT/VOL | 18. WASTE
5 NO. TYPE QUANTITY CATEGORY NO.
KGS
19. SPECIAL HANDLING INSTRUCTION & ADDITIONAL INFORMATION 1. BARRELS SHOULD ALWAYS BE CARRIED UPRIGHT
2. HANDLE WITH CARE
3.
20. OCCUPIERS CERTIFICATE : THEREBY DECLARE THAT THE CONTENTS ARE FULLY AND ACCURATELY
DESCRIBED ABOVE BY PROPER SHIPPING NAME AND ARE CATEGORISED, PACED, MARKED, LABELED AND ARE IN ALL RESPECTS IN PROPER
CONDITION FOR TRANSPORT BY ROAD ACCORDING TO APPLICABLE NATIONAL GOVERNMENT REGULATIONS. :
TYPED NAME & STAMP SIGNATURE MONTH i | DAY YEAR
B.B.M.P : vt i
SEWAGE WASTE MANAGEMENT . Ai‘ T {&{I . o 42 4 2)'
4 ‘
21. TRANS [ ORTERS ACKNOWLEDGEMENT OF RECEIPT OF MATERIALS -
TYPED NAME & STAMP “| " SIGNATURE MONTH DAY YEAR
BRUHAT BENGALURU MAHANAGARA PALIKE 4 e :
CHIKKANAGAMANGALA SWM PLANT = 2. 7& i
BANGALORE SOUTH ZONE BBMP Apiad 4& @F 9 /
No. 31, SARJAPURA HOBLI, ANEKAL(TK), BANGALORE-560100
22. DISCREPANCY NOTE SPACE
23, FACILITY OWNER OR OPERATORS CERTIFICATION OF RECEIPT OF DOMESTIC/SEWAGE & INDUSTRIAL PRETESTED
TYPED NAjME &STAMP SIGNATURE MONTH’ DAY YEAR
AL T WABABLID. || & = 7
Cla. BW! o, SurveyiND. 162, (o AN 4 P d . ,
£0 MLD,  SOp. K adabeesinahati, B ’ -
ALU 310
1. WHITE :TO BE FORWARDED BY THE OCCUPIER TO THE STATE POLLUTION CONTROL BOARD.
2. YELLOW: TO RETAINED BY THE OCCUPIER AFTER TAKING SIGNATURE ON IT FROM THE TRANSPORTER AND REST OF THE FOUR COPIES
TO BE CARRIED BY THE TRANSPORTER ; ‘
3.PINK  :TO BE RETAINED BY THE OPERATOR OF THE FACILITY AFTER SIGNATURE. 3 I
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WASTE MANIFEST Date: 1) - 10 A0

1. Name and address of the party 2. Partics Reg. No.:
BBMP MSW PROJECT 8
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA o 10AY0000.3
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
Sri Balaji Enterpriscs, y Truck | 02/GV/454/2004-05
NO.265,1* B Main Road, 8" Block, y Tanker > "
Koramangala, Bangalore-560095 »  Special P YBRIERE SR
Vehicle | KA -p1- Au -0 309

8. Designated CETP Name & site address i\?fh;;%%f“ No:
GOVIND SOLVENTS PVT. LTD. " .
19P-22, KALNAYAKANAHALLI VILLAGE, Consent valid up to 30/06/2026

KUNIGAL INDUSTRIAL AREA,

10. Factory Phone No.:
KUNIGAL, TUMKUR DISTRICT

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of °  Solid
waste (Kgs): ® Liquid
Leachants °  Oily "
°  Semi-soli
)50 0 ° Tamy
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct ¢ o? \500 Kegs
instructions contact
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in

all respects in proper condition for transport by road according to applicable national government
regulations. %

BBMP PLANT MANAGER
Typed name & stamp Signature
20. Transporters acknowledgement of receipt of materials i b

Chikkanagamangala

Sri Balaji Enterprises Adress and phone no

Balaji Enterpri dress and
Typed name & stamp {gnéture

21. Discrepancy note space

22. CETP opcrators certification of reccipt of waste
GOVIND SOLVENTS PVT. LTD.
I9P-22, K alnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp

77



WASTE MANIFEST Date: ) 5- [~ -Jody

1. Name and address of the party 2. Partics Reg. No.:
BBMP MSW PROJECT
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA oo Uoo0
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
Sri Balaji Enterpriscs, y  Truck | 02/GV/454/2004-05
NO.265,1*" B Main Road, 8" Block, y  Tanker .
Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:
Vehicle | Kpo) N6yR09

9.Consent Order No; ~

AW- 334364
Consent valid up to 30/06/2026

8. Designated CETP Name & site address
GOVIND SOLVENTS PVT. LTD.
19P-22, KALNAYAKANAHALLI VILLAGE,

KUNIGAL INDUSTRIAL AREA,
KUNIGAL, TUMKUR DISTRICT

10. Factory Phone No.:

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of °  Solid
waste (Kgs): ® Liquid
Leachants °  QOily -
®  Semi-soli
J )3 ?.0 ° Tan-y
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC .? 1370 Kes
instructions contact
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Sighature
20. Transporters acknowledgement of receipt of materials PLANT MANAGER

Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji Enterpri W
Typed name & stamp Si ¢

21. Discrepancy note space

22. CETP opcrators certification of reccipt of waste
GOVIND SOLVENTS PVT. LTD.
I9P-22, Kalnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp Signature
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WASTE MANIFEST Date: 2]7 -11-909y

1. Name and addiess of the party 2. Parties Reg. No.:

BRMP MSW PROJECT

PLANT MANAGER 3, Manifest Document No.:

CHIKKANAGAMANGALA o 1_]gumo &

4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:

(Including M'hone No.) Vehicle P.G.D.C.No.KA-

St Balap Enterprises, y  Truck 02/GiV/454/2004-05

NO.265,1" 1B Main Road, 8" Block, y  Tanker — .

Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:
vehicle | (B -0] -~ Ay-0.309

9.Consent Order No:

AW-334364
Conscnt valid up to 30/06/2026

8. Designated CETP Name & site address
GOVIND SOLVENTS PVT. LTD.
19P-22, KALNAYAKANAHNALLI VILLAGE,

KUNIGAL INDUSTRIAL AREA,

KUNIGAL, TUMKUR DISTRICT 10. Factory Phone No.:

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ® Solid
waste (Kgs): ° Liquid
Leachants ®  Oily
®  Semi-solid
3 |ﬂ ,O ® Tarry
®  Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC Kgs
instructions contact Q) g IO
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Sighature
20. Transporters acknowledgement of receipt of materials PLANT MANAGER

Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji Entcrprisg.\ﬁ?rsgg,ud-dgn
Typed name & stamp Si e

21. Discrepancy note space

22. CETP opcrators ccrtification of reccipt of wastce
GOVIND SOLVENTS PVT. LTD.
19P-22, K alnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp
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WASTE MANIFEST Date: |y - | ) -9p9 4

1. Name and address of the party 2. Partics Reg. No.:
BRMP MSW PROJECT - -
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA N NULDYH! :
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
Sn Balap Enterpriscs, y  Truck | 02/GV/454/2004-05
NO.265,1" B Main Road, 8" Block, »  Tanker - =
Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:
Vehicle | R —0) -Ah-0309

8. Designated CETP Name & site address %SV{)";SIX3%?°[ No:
GOVIND SOLVENTS PVT. LTD. - )
19P-22, KALNAYAKANAHALLI VILLAGE, Consent valid up to 30/06/2026

KUNIGAL INDUSTRIAL AREA,

10. Factory Phone No.:
KUNIGAL, TUMKUR DISTRICT aclory 1 ione No

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ® Solid
waste (Kgs): ® Liquid
Leachants °  Oily
®  Semi-solid
3 \6F0 ® Tarry
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC Kgs
instructions contact ‘Q )6 70
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in

all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Signature
20. Transporters acknowledgement of receipt of materials PLANT MANAGER

Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji EnterprisgsAdress gnd
Typed name & stamp Si

21. Discrepancy note space

22. CETP operators certification of reccipt of waste
GOVIND SOLVENTS PVT. LTD.
19P-22, K alnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp
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WASTE MANIFEST Date: ¢ )9 -909 Y

1. Name and address of the party 2. Partics Reg. No.:
BBMP MSW PROJECT ;
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA " NRUDOO L3
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(lnsludmg ’hone No.) Vchicle P.G.D.C.No.KA-
Sri Balaji Enterprises, »  Truck | 02/GV/454/2004-05
NO.265,1*" B Main Road, 8" Block, y  Tanker ,
Koramangala, Bangalore-560095 »  Special | Vehicle Reg. No.:
Vehicle | \< -0l ~Rn—-0.309
8. Designated CETP Name & site address , 9.Consent Order No:
AW-334364

GOVIND SOLVENTS PVT. LTD.

19P-22, KALNAYAKANAHALLI VILLAGE, Consent valid up 1o 30/006/2026

KUNIGAL INDUSTRIAL AREA,

10. Factory Phone No.:
KUNIGAL, TUMKUR DISTRICT

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ¢ Solid
waste (Kgs): ° Liquid
Leachants ®  Oily
®  Semi-solid
2 D&?’O ° Tarry
°  Sludge
° __Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC Kgs
instructions contact 30"?7:0
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Sig‘att%u)e
20. Transporters acknowledgement of receipt of materials FLANTTIANAGER

Chikkanagamangala

Sri Balaji Enterprises Adress and phone no

Balaji Eutcrpringn
Typed name & stamp St €

21. Discrepancy note space

22. CETP opcrators certification of reccipt of waste
GOVIND SOLVENTS PVT. LTD.
19P-22, Kalnayakanahalli Village,
Kunigal Industrial Area , Tumkur Y

Typed name & stamp Sighaturc
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WASTE MANIFEST Date: 95)9 -do9y

1. Name and address of the party 2. Partics Reg. No.:
BBMDP MSW PROJECT
PLANT MANAGER 3. Manifest Document No.:
_CHIKKANAGAMANGALA M9 po0LE
4. Transporters Name & Mailing address 5. Type of 6. lr.lmporlcrs Reg. No.:
(Including 'hone No.) Vchicle P.G.D.C.No.KA-
Sn Balaj Enterprises, »  Truck | 02/GV/454/2004-05
NO.265,1" B Main Road, 8™ Block, y  Tanker
Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.: 0307
_ Vehicle | ¢f) -0 |-A¢y ]
8. Designated CETP Name & site address 9.Consent Order No:
GOVIND SOLVENTS PVT. LTD. AW- 334364

19P-22, KALNAYAKANAHALLI VILLAGE, [+ / Consent valid up to 30/06/2026

KUNIGAL INDUSTRIAL AREA,

KUNIGAL, TUMKUR DISTRICT 10. Factory Phone No.:

9480482955
11. Waste 12. Total 13. Consnstcncy
description: quantity of Solid
waste (Kgs): ® Liquid
Leachants ®  Oily
®  Semi-solid
3 B Fo ® Tarmry
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct b i & Kgs
instructions contact ‘Q , 3 7.()
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Si
20. Transporters acknowledgement of receipt of materials PLANT IMANAGER

Chikkanagamangala

Sri Balaji Enterprises Adress and phone no

Balaji Enterpri g.‘s\;?_sg_ﬂgjgn
Typed name & stamp

21. Discrepancy note space

22. CETP opcrators certification of receipt of waste
GOVIND SOLVENTS PVT. LTD.
I9P-22, Kalnayakanahalli Village,
Kunigal Industrial Arca , Tumkur

Typed name & stamp
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WASTE MANIFEST Date: 9—|) -209y

1. Name and address of the party 2. Partics Reg. No.:
BBMP MSW PROJECT
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA ol NAuopoo oY
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
Sri Balaji Enterpriscs, Rk y  Truck 02/GV/454/2004-05
NO.265,1*" B Main Road, 8" Block, r -
Koramangala, Bangalore-560095 : ;‘;:c';:l 7. Vehicle Reg. No.:
Vehicle | XA -01-AL-6309
8. Designated CETP Name & site address 3 9.Consent Order No:
GOVIND SOLVENTS PVT. LTD. AW-334364

i 26
I19P-22, KALNAYAKANAHALLI VILLAGE, Conscnt valid up to 30/06/20

KUNIGAL INDUSTRIAL AREA,

10. Factory Phone No.:
KUNIGAL, TUMKUR DISTRICT

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ® Solid
waste (Kgs): ® Liquid
Leachants ®  Oily
®  Semi-solid
2 0630 ° Tarry
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC 083 D Kes
instructions contact
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER

Typed name & stamp Signature

20. Transporters acknowledgement of receipt of materials PLANT MANAGER

3 " g o Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji Enterprisqp Adress.a gn
Typed name & stamp Si re

21. Discrepancy note space

22. CETP opcrators ccrtification of rcceipt of waste
GOVIND SOLVENTS PVT. LTD.
I9P-22, K alnayakanahalli Village,
Kunigal Industrial Arca , Tumkur

Typed name & stamp
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WASTE MANIFEST Date: | F--19-909 |

1. Name and address of the party 2. Parties Reg. No.:

BBMP MSW PROJECT

PLANT MANAGER 3. Manifest Document No.:
 CHIKKANAGAMANGALA 0O 10005 5.

4. Transporters Name & Mailing anddress 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vcehicle P.G.D.C.No.KA-

Sri Balaji Enterpriscs, y  Truck | 02/GV/454/2004-05
NO.265,1" B Main Road, 8" Block, y  Tanker _

Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:

Vehicle | <Al -AL-0309

8. Designated CETP Name & site address 9.Consent Order No: =

AW- 334364
-\ | Consent valid up to 30/06/2026

GOVIND SOLVENTS PVT. LTD.
19P-22, KALNAYAKANAHALLI VILLAGE,

KUNIGAL INDUSTRIAL AREA,

KUNIGAL, TUMKUR DISTRICT 10, Easgtary Fianie Noi

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ® Solid
waste (Kgs): ® Liquid
Leachants °  Oily
®  Semi-solid
QQ. o ® Tarry
®  Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handling direct TC K
instructions contact ‘Q‘Q) 10 "
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in

all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Sighature
20. Transporters acknowledgement of receipt of materials PLANT MANAGER

» Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji Entcrprisg‘\ﬁdigg&ﬂ_d-ﬂgn
Typed name & stamp Si c

21. Discrepancy note space

22. CETP opcrators certification of reccipt of waste
GOVIND SOLVENTS PVT. LTD.
I9P-22, K alnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp
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WASTE MANIFEST Date: Dl =12 -39 Y

1. Name and address of the party 2. Partics Reg. No.:
BBMDP MSW PROJECT . -
PLANT MANAGER 3. Manifest Document No.:
CHIKKANAGAMANGALA 0 RaU 000 || '
4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
Sri Balaji Enterpriscs, y  Truck | 02/GV/454/2004-05
NO.265,1* B Main Road, 8" Block, y  Tanker .
Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:
vehicle | |$A-0 |- AH-0309
I

9.Consent Order No:

AW-1334364
Consent valid up to 30/06/2026

8. Designated CETP Name & site address
GOVIND SOLVENTS PVT. LTD.
19P-22, KALNAYAKANAHALLI VILLAGE,

KUNIGAL INDUSTRIAL AREA,

10. F 54
KUNIGAL, TUMKUR DISTRICT iy Pronhin

9480482955
11. Waste 12. Total 13. Consistency:
description: quantity of ° Solid
waste (Kgs): ® Liquid
Leachants ° Oily
.2 BQ 0 ® Semi-solid
® Tarry
® Sludge
°  Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs):
18. Special Avoid
handlin direct 10
instructigons contact a BQ:D Kes
with skin.

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described al?ovc by propcr.s‘hxppmg name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government
regulations.

BBMP PLANT MANAGER
Typed name & stamp Signature
20. Transporters acknowledgement of receipt of materials PLANT MANAGER

. Chikkanagamangala
Sri Balaji Enterprises Adress and phone no

Balaji Enterpri r
Typed name & stamp Sigdature

21. Discrepancy note space

22. CETP opcrators certification of reccipt of wastc
GOVIND SOLVENTS PVT. LTD.
19P-22, Kalnayakanahalli Village,
Kunigal Industrial Area , Tumkur

Typed name & stamp Signature
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WASTE MANIFEST

Date: ’?h -lo - a:) 2”

1. Name and address of the party

BBMP MSW PROJECT

PLANT MANAGER
CHIKKANAGAMANGALA

2. Partics Reg. No.:

01

3. Manifest Document No.:

\0 uve0.53

GOVIND SOLVENTS PVT. LTD.
19P-22, KALNAYAKANAHALLI VILLAGE,
KUNIGAL INDUSTRIAL AREA,
KUNIGAL, TUMKUR DISTRICT

4. Transporters Name & Mailing address 5. Type of 6. Transporters Reg. No.:
(Including Phone No.) Vehicle P.G.D.C.No.KA-
i’(‘)““‘“ﬁ Enterpriscs, » Truck | 02/GV/454/2004-05
.265,1" B Main Road, 8" Block, s  Tanker :
Koramangala, Bangalore-560095 »  Special 7. Vehicle Reg. No.:
Vehicle | KB -0l —90)‘030‘?
8. Designated CETP Name & site address 9.Consent Order No:
AW-334364

Conscent valid up to 30/06/2026

10. Factory Phone No.:
9480482955

11. Waste 12. Total 13. Consistency:
description: quantity of ® Solid
waste (Kgs): ® Liquid
Leachants ¢ (s)ily
° emi-solid
12066 0 ® Tarry
® Sludge
° _ Slurry
14. Description of waste: 15. Containers | 16. Total 17. Unit (weight/Volume)
Liquid Waste Quantity (Kgs): :
18. Special Avoid
handling direct TC 3 088D Kes
instructions contact
with skin.

regulations.

Typed name & stamp

19. Parties Certificate: I hereby declare that the contents of this consignment are fully & accurately
described above by proper shipping name and are categorized, packed, marked and labeled and are in
all respects in proper condition for transport by road according to applicable national government

BBMP PLANT MANAGER
Signature

Sri Balaji Enterpriscs Adress and phone no

Typed name & stamp

20. Transporters acknowledgement of receipt of materials

PLANT MANAGER
Chikkanagamangala

Balaji Enterpris Q/dt_pu—end-stgn

Signature

21. Discrepancy note space

GOVIND SOLVENTS PVT. LTD.
19P-22, Kalnayakanahalli Village,
Kunigal Industrial Arca , Tumkur

Typed name & stamp

22. CETP opcrators ccrtification of rcccipt of waste
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ANNEXURE - 5

INTERIM REPORT

Use of Bengaluru municipal compost yard leachate for direct
application in agriculture

Solid waste collected from municipal area contains varied heterogeneous material. A major part
of it is decomposable material which can be converted in to manures. Segregated solid waste
containing biodegradable material are mostly household kitchen and garden wastes, vegetable
and fruit markets, temple and burial ground wastes, municipal park wastes, avenue tree litters
etc. Bangaluru BBMP has attained above 60% segregation at source and wet wastes are taken
separately to the composting yards.

The growing interest in the composting of organic waste will inevitably lead to an increase in
composting leachate production. Composting leachate contamination is characterized by high
concentrations of moderately biodegradable organic matter and nutrients

Leachate is a by-product derived frommunicipal solid wastesdue to their physical, chemical, and
biological changes and will be formed in composting plants, and transfer stations, and landfills,
incineration plants. The composition of leachate that is generated through segregated wet
wastes of BBMP is related to some factors, including properties of waste, location, seasons,
retention time in holding cell at composting plants, operation modes of transfer stations, etc.
Among the leachate sourceslt may contain plant nutrients such as N,P,K, Ca, Mg,S and Cu, Ni, Zn,
B and Mn, and organic matters, which distribute among different particles with various sizes.
Anions, such as NO3~, HCOs, SO4%, F~ and ClI-, are also present as salts in leachate

Careful management for composting yards is very important for the reduction of foul smell and
leachate quantity. The most common treatment methods for leachate are biological and
physicochemical techniques, which possess the differential removal capacities for various
pollutants. The leachates must meet the discharge standards or recycle within plants without
any discharge into the environment. The easiest and cheapest way to dispose this huge quantity
of leachate accumulated in different BBMP plants is through direct application to agriculture
lands and forest lands ascertaining its safety. The advantages of use of compost plant leachate
for direct application in agriculture are presented below:
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These leachates are a very good source of plant nutrients. They are very rich in plant growth
promoting rhizobacteria(PGPRs). Application of the leachates enhance th growth of crops. Besides
BBMP can easily get rid of this problem by putting the leachate to a rightful cause preventing water
reservoirs from pollution and more importantly saving huge money.

Fortunately BBMP has achieved more than 60% segregation at source level and hence the
collected segregated wet waste contain mostly the biodegradable wastes from household
kitchen and garden wastes, vegetable and fruit markets, temple and burial ground wastes,
municipal park wastes, avenue tree litters etc. These material are free from any toxic wastes
including heavy metals. Therefore it can be used in agriculture fields, parks, forest lands etc for
not only disposing the leachate but also supplying the organic sources of plant nutrients and
organic humic acid and fulvic acid to the crops as stimulants of plant growth , improving soil
health and plant productivity.

It is, however, necessary to ascertain the composition of the wet waste leachate generated in
different BBMP composting plants for their nutrient composition and possible heavy metal
concentrations for safe use in agriculture.The leachate was analysied by three reputed
laboratories at different times. These laboratories are

1. Indian Institute of Science, Bengaluru
2. Indian Institute of Horticultural Research, Bengaluru
3. Robust materials technology Pvt.Ltd

The analysis done at the above three laboratories and at different times are placed below:

Leachate analysis for heavy metals at 11Sc and IIHR laboratories(December 2021)

Laboratory | Sample Id Pb (%) cd (%) | As (%) | Ni (%) Cr (%)
Leachate
11Sc Leachate from -0.00000022 | -0.00000008 | -0.00000002 | -0.00000021 | -0.00000002
Doddabidarekallu
IIHR Leachate from -0.00000030 | -0.00000012 | -0.00000006 | -0.00000032 | -0.00000008
Doddabidarekallu
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Compost

11Sc Compost from 0.00000184 | 0.00000011 -0.00000075 | 0.00000069 | 0.00000155
Doddabidarekallu

IIHR Compost from 0.00000198 0.00000063 -0.00000058 | 0.00000049 | 0.00000196
Doddabidarekallu

IIHR has also analysed the leachate samples collected from BBMP leachate collections at BBMP
composting plants in 2020 and again in December 2021. The results of analysis is presented

below:

Leachate analysis by IIHR in 2020

Parameter Measured characteristic
BOD 3200 PPM
CcoD 8170 PPM
pH 4.24
Turbidity 1400 NTU
TS 28242 PPM
TDS 23415 PPM
Conductivity 15.7 dSm™
SO4 31417 PPM
Cla 5963 PPM
P205 284 PPM
NO3 3.95 PPM
NH4 721 PPM

Leachate analysis by IIHR in December 2021 for Chemical parameters

Sample code | pH EC Total N | TotalP | Total | Total Ca
(ds (mg/L) | (mg/L) | K (mg/L)
/m) (mg/L)

Liquid 4.10 16.0

sample 1 630 250.00 | 1668 4080

Liquid 4.05 15.9

sample 1A 640 350.00 | 1635 4440
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Total Mg Total Total Total Total Total Cu
Liquid (mg/L) S Fe Mn Zn (mg/L)
sample 1 (mg/L) | (mg/L) | (mg/L) | (mg/L)
Liquid
sample 1A 640 2204 113.5 214 12.63 | 0.80
650 2258 120.8 21.3 12.60 | 0.78

Leachate analysis by IIHR in December 2021 for Microbial parameters.

Parameters Leachate ( cfc/ml) | Solid +35mm | Solid +16mm
(cfc/ml) (cfc/mi)

Total bacteria 27*10° 59*10’ 232*10’
Yeast 10*10* 35*10" 54*10*
Mold 14*10* 13*10* 16*10*
Total coliforms 61*10" Nil Nil
Fecal coliforms Nil Nil Nil
Pathogenic e-coli | Absent in 259 Absent in 25g | Absent in 25g
Listeria species Absent in 25g Absent in 25g | Absent in 25g
Salmonella Absent in 25¢ Absent in 25g | Absent in 25g

Robust materials technology Pvt.Ltd has analysed the leachate in 2019 for the KCDC plant and their

results are also placed below:

Robust

10,

TEST REPORT

Karnataks Compost Development Corporation Ltd

Results

ROBUST MATERIALS TECHNOLOGY PVT. LTD.

Protocol
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ROBUST MATERIALS TECHNOLOGY PVT. LTD.

A

Robust
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™~ atan

sample Qty . 2 Itr

pProtocol
Results ¥

The use of leachates for crop growth is a centuries old practice that is getting renewed attention
due to rising environmental concerns. It is always misunderstood that leachates are harmful to
soil and crop and to human health. This is mainly because it is misunderstood and mixed-up
with the problems associated with the leachates from landfills and incinerating plantsand the
sewage water. Compost plant leachate is entirely different from these two liquid wastes.
Wemust keep in mind that compost plant leachates cannot be compared with sewage water or
leachates from landfill sites.

Composting leachates originate from: (1) the water content of the organic waste itself (which represents
approximately 60-90% content by weight), (2) the water generated during the composting biochemical
reactions, (3) the rain water (open facilities), as well as (4) the water added in order to adjust the
moisture content. Leachate production is linked to the composting technology, the type of wastes
composted, and the climatic conditions. Mixed municipal wastes generate approximately 75-100 L/ton
of waste, green wastes produce between 5 and 50 L/ton of waste and sewage composting produces
approximately 100 L/ton of sewage. Generally, composting facilities have the capacity to treat 1000-
1500 ton/day of waste with reported leachate productions ranging from 4 to 400 m3 /d. Composting
leachate contamination mainly occurs during the percolation of water (liquid phase) through the
composting of organic waste. Organic wastes are a major source of biodegradable organic matter, as well
as emerging contaminants such as plasticizers. The presence of a high content of organic matter in
leachates results from the breakdown of large and complex organic matter into simpler substances by
various microorganisms under aerobic conditions. Initially,microorganisms already present in the liquid
phase surrounding the organic matter utilize the readily available dissolved biodegradable organic
matter. Microorganisms simultaneously produce enzymes that react with solid organic matter to release
soluble and readily available molecules in the biofilm. In addition to microbial activity, organic and
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inorganic matter (i.e. heavy metals) can be transferred to the liquid phase through solid-liquid mass
transfer. Thus, the total mass transfer from biogenic waste to liquid phase can be divided into three
different categories: (1) hydrolysis of biogenic waste through enzymatic reactions, (2) solubilization of
organic and inorganic molecules and (3) entrainment of particulate matter.

Due to the fertilizing properties of composting leachates, and free supply of oxygen in agricultural lands
(other than paddy lands) crops significantly remove BOD and COD and nitrates and phosphates apart
from other plant nutrients.

Compost yard leachates are absolutely safe for use in agriculture as a source of nutrient and
Biostimulants as and when required:
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Benefits of Compost Leachate to Agriculture and the Environment

« Water and soil conservation.

» Protects groundwater quality.

*  Minimizes odors from agricultural areas.

« Avoids methane production by diverting organics from landfills into compost. O

Drastically reduces the need for pesticides and fertilizers.

«  Off-farm materials can be brought in and added to manure to make compost.

« Facilitates reforestation, wetlands restoration, and wildlife habitat revitalization efforts
by amending contaminated, compacted and marginal soils.

- Safe disposal of leachate and reduces burden on BBMP in handling the leachate

problems.

Agriculture

« Long-term stable organic matter source.
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- Buffers soil pH levels.

- Adds organic matter, humus and cation exchange capacity to regenerate poor soils.

- Suppresses certain plant diseases and parasites and kills weed seeds.

» Increases yield and size in crops.

» Increases length and concentration of roots in crops.

» Increases soil nutrient content and water holding capacity of sandy soils and water
infiltration of clay soils.

« Reduces fertilizer requirements.

» Restores soil structure after natural soil microorganisms have been reduced by the use of
chemical fertilizers; compost leachate is a soil innoculant.

» Increases earthworm populations in soil.

» Provides slow, gradual release of nutrients, reducing loss from contaminated soils.

» Reduces water requirements and irrigation.

» Provides opportunity for extra income.

BBMP can create a market for the leachate through bottling and sale or even free
distribution to farmers reduces the cost incurred in managing the leachates.

« Brings higher prices for organically grown crops.

+  Minimizes odors from agricultural areas.

Do not compare use of sewage water with compost yard leachates

In sewage farming, sewage is used for the irrigation of agricultural lands. But while using sewage
water the human pathogens generally spread among the farm workers and the consumers of
sewage farm products. The groundwater may get contaminated. And the most important thing
is that its use deteriorate the soil health. All these disadvantages are not associated with
compost yard leachates. A comparison between the two is presented below:

Sewage water Compost yard leachate

Contains harmful pollutants Analysis of BBMP leachates by three different
laboratories at different times showed no
harmful pollutants in compost yard leachates

Contains heavy metals exceeding permissible BBMP compost leachates analysis showed very
limits. low levels of heavy metals which are very safe
as per the FCA orders

Contains human pathogens which affect farm| Analysis done at IIHR laboratory showed no

workers and consumers human pathogen in the leachates
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Use of sewage may lead to a land condition
called sewage sickness.

Since application is not through irrigation and
quantity used is limited and the application is
made to dry soils there is no scope for sewage
sickness

High BOD and COD causes soil sickness

Since it is applied to dry soils the issue of BOD

and COD causing adverse effect does not arise
as free oxygen supply degrades these organic
matter in very short time

Drastically reduces the need for pesticides and
fertilizers.

Drastically reduces the need for pesticides and
fertilizers.

Sewage is applied continuously on a piece of
land. This results in pores or voids of soil filled
up or clogged, free circulation of air is
prevented and anaerobic conditions develop.
At this stage, the land is unable to take any
further sewage load which causes the organic
matter to decompose and foul-smelling gases
are emitted from the land like in Kengeri and
Vartur and other areas.

All these problems are not there while using
compost plant leachate. This is safe from all
the problems associated with continuous use
of sewage water through irrigation system

The runoff obtained after sewage irrigation of
fields may be polluted when precipitation
exceeds evaporation and percolation capacity.

This does not arise while using compost plant
leachates

The sewage is usually generated at a relatively
constant rate, but irrigation is required only
during dry weather so over-irrigation in wet
periods might cause soils to become septic,
sour, or sewage-sick.

This does not arise while using compost plant
leachates. Farmers can use leachate as a
source of nutrient and Biostimulants as and
when required

Arid climates will allow temporary storage of
sewage in holding ponds while the soils dry
out during non-growing seasons and such
storage may cause odour and insect problems.

No such issue with use of compost plant
leachates

In situations like irrigation of fruit trees with
the flow in the surface, ditches may involve
some risk of pathogen transfer from the
sewage to the edible fruit by birds, insects,
and similar vectors so the pathogen transfer is
more likely to affect the consumers of the
crops.

No such issue with use of compost plant
leachates
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Based on the preliminary studies and analysis of the leachates it is safe to dilute the leachates 6
to 8 times for use in any agricultural or horticultural crops. A detailed study is underway at
Division of Natural Resources, IIHR. Final results will be available in a few months time.

To popularize the use of leachate in agriculture it is essential to create awareness among the
farmers through TV programme under Krishidarshan as was done earlier for disposing +16 and
+35 composts. News paper advertisement may also help in speeding up disposal of leachates.
BBMP must make arrangements for free transport or at nominal charges to the farmers fields
within limits and also at the compost yards for free loading of leachates to the containers the
farmers may bring to carry the leachates.

AN.Ganeshamurthy TR Ripa

Emeritus Scientist, IIHR Principal Scientist, IIHR

he simultaneous removal of COD, TSS and NH4
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Annexure-6

k- SRS
" GOVIND SOLVENTS PRIVATE LIMITED
Responsible care for Environment
@ Rog. Office : No. J6SA'76, 2nd Floor. 19th Main Read, 1t Block, Rajajinagar, Bangalore-560 010,

rm:mm.tmnmmm.wmmmmmw
© : 080-41159563, U gsa@qgovindsolvents.com | @ : www.povindsovents com
CIN ; U27204KA2006PTCO40602

DEED OF AGREEMENT FOR TREATMENT AND
DISPOSAL OF LEACHATES GENERATED FROM BBMP DESIGNATED DUMP SITE

Govind Solvents Pvt. Ltd, a conpany with limited liability incorporated under the Indian Companies
Act, 1956, having Common effluent treatment phnt at No. 19(P)-22, Kunigal Industrial Area,
Kallanayakana Village, Huttaridurga Hobli, Kunigal - 572 130, Tumkur District represented by its
Chief Operating Officer Mr. Kiran R. K., Hereinafter called the ‘OPERATOR" (which term shall
mean and wclude, unless exchided by or repugnant to the context, its successors, administrators and
permitted assigns) of the ONE PART:
And

Sri Balaji Enterprises, a concern represented by its Propreitor, Mr. Venkatesh R, having its corporate
office at #265, 1™ “B’ Main Road, Koramanagala Village,8* Block, Bangalore-560095, hereinnfrer
called the *Generator™ (which term shall mean and include unless exccuted by or repugnant to the
coulext, #s successors, executors, administrators and permitted assigns) of the OTHER PART.

WHEREAS the Operator is desirous of treatment and disposal of leachates generated from BBMP
designated Dump site at Govind Solvents Pyt. Ltd. Plot No. 19(P)-22, Kunigal Industrial Area,
Kallanayakana Village, Huttaridurga Hobli, Kunigal - 572 130, Tumkur District.

WHEREAS the contractor has shown willingness to transport waste leachates penerated ar its BEMP
duimp site.

L TERMS AND CONDITIONS
This agreement FOR TREATMENT, AND DISPOSAL OF LEACHATES is for a period of ONE year
starting from 01/12/2022.
2. CONTRACT PRICE

In consideration of the operator rendering satisfactory services and complying with other tenns and
conditions as provided in this agreement, the operator will be paid by the contractor, The agreed price
will be Rs. 1.90 (One Rupees Ninety Paise Only) per Kg+tax as applicable (CGST-6%+8GST 6%).
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% GOVIND SOLVENTS PRIVATE LIMITED
@ o Responsible care ﬁ.wr Environment

3. Contractor should follow rules prescribed by Karmataks State Pollution Control Board
(KSPCB) :

1. All transporting vehicles should possess “GPS” system installed vendors which are approved by
KSPCB.

2. E-Manifest should accompany each consignment.

3. Vehicles should be in good condition without any leakages.

4. PAYMENT:

Invoice will be raised once in fifleen days and Payment shall be made fictory favoring GOVIND
SOLVENTS PVT. LTD. Kunigal soon after receipt of Invojce

5. DEPOSIT:

The contractor will make a non-interest bearing deposit of Rs.50,000/- (Fifty Thousand Only) with the
operator, which is refundable on the termiation of the agreement.

6. INCREASE IN THE QUANTITY
The contractor can increase the quantity after prior information 1o the operator.

7. PERSONAL PROVIDE BY THE CONTRACTOR

7.1 The comtractor shall be qualificd and conversant with the operation of receipt and fransport to
operator’s facility.

dump site to operator’s facllity at GOVIND SOLVENTS PVT. LTD. - Plot No, 19(P)-22, Kunigal
Industrial Arca, Kallanayakana Village, Huttaridurga Hobli, Kunigal - 572 130, Tumkar District.

9. THE CONTRACTOR IS RESPONSIBLE FOR
9.1 Contractor is responsible to collect the leachates at designated BRMP Dump site.
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" 2 GOVIND SOLVENTS PRIVATE LIMITED

Kesponsible care for Environment

/ Fleg. Office : No. 365A776, 2nd Floo:, 198 Main Rosd, 121 Biock, Raiainsgar, Bangalors-569 010,
m:mumsm.zz.mmmwmrwmmm-mm

@ : 080-41150563, 088 gspi@govindsaivents. com | G www.govisdsolvents,com

GIN ; UZ7204KA2006PTC040602

92 Pre-treat the leachates before giving to operator.
9.3. Provide waste water characteristics with each consignment.
9.4. Provide the mdustry chssification as per CFO.
Category of generator unit: RED, Size of generator wit: LARGE and the KSPCB regional office
where the generator unit belong: SARJAPUR.
9.5. Contractor will inform if there is any changes m the CFO conditions.

10. OPERATOR'S UNDERTAKING

4. Obfain all necessary approval, pemnit and licenses to operate the said Services.

b.  Provide a Supervisor/Officer, who shall iaison with the contractor m order to mamtain the
efficiency of the saud services.

¢ Obtain all necessary insurances and comply with the provisions of law in the eveat of any mjury
or death caused to any workmen while on duty.

11. COMPLIANCE WITH THE LAWS:

a. It s clarified that all the workmen for executing the said services are the staff of the operator and on
the rolls of the operator and that there is no employer- employee relationship between the generator and
the said workmen. It shall be the duty of the operator to ensure compliance with

(1) All statutory provisions under the Labour Law, including but not limited to, Minimmum Wages Act,
Provident Fund, Employees State Insurance Act and other applicable enactments from time to time

b. The operator’s at its own cost shall strictly ohserve and fulfill all the statutory obligations on the
labour enactments as applicable from the day of taking up this contract 1ill the date of its tennination

which includes obligations as laid down by Government/Statutory authorities and amended from time to
time, during the period of its contract with the Ecucrator's with due emphasis given on the Contract
labour.
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<, GOVIND SOLVENTS PRIVATE LIMITED

Rsg. Office : No. JESA/7S, 2nd Floor, 19th Main Rioad, 15t Block, Rajafinagar, Bangalore-560 010,

@ Rexponsible care for Environment

Factory ; Plul Nu. 19(P), 22, XIADB Industral Area, Kunigal Taks, Tumker Dist, Karnataka-572130
© : 080-41159563, @) : gspi@govindsoivents. com | @: www.govindsolvents com
CIN : U27204KA2008PTCO40602

12. INDEMNITIES AND WARRANTIES

12.1 The operator’s shall be solely responsible for their failure to falfill all or any of his statutory
obligations and shall mdemmify the gencrators for any Lability which may arise due to failure in
fulfilling thewr statutory obligations which are enforced from time to time during the period of this
contract.

122 The Operator’s shall submit on demand to the contractor's all register and records maintained by
them for mspection by the representatives of the generator's and/or by the statutory authorities.

13. TERMINATION:

13.1 The contractor’s or the operator on either side shall terminate this contract at any time during the
period of this contract by giving three moaths notice in Writing,

14. ARBITRATION/SETTLEMENT OF DISPUTES

In the event any of claim, controversy, dispute or difference between parties bereto, anising out of or in
connection with or in relation 1o this Agreement, (whether during the contimance of these presents or
upon or after its discharge or determination) arise between the parties hereto, shall be referred to
arbitration in accordance with Arbitration and Conciliation Act, 1996 and the rules made there under.

IN WITNESS WHEREOF the parties have sct their hands and signatures and seal unto this agreement.

On behalf of On behalf of
GOVIND SOLVENTS PVT. LTD. SRIBALAJI ENTERPRISES
kerar DL
Authorized Signatory Authorized Signatory
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Certificate No.

Certificate Issued Date
Account Reference
Unique Doc. Reference
Purchased by
Description of Document
Description
Consideration Price (Rs.)

First Party

Second Party

Stamp Duty Paid By
Stamp Duty Amount(Rs.)

INDIA NON JUDICIAL

Government of Karnataka

_e-Stamp

IN-KA18211007150444U

01-Sep-2022 04:10 PM

NONACC (Fl)/ kacrsflo8/ HEGGANAHALLI/ KA-GN
SUBIN-KAKACRSFL0850325869215032U

SRI BALAJI ENTERPRISES

Article 12 Bond

AGREEMENT

0
(Zero)

GOLDEN ENVIRO CREATORS
SRI BALAJI ENTERPRISES
SRI BALAJI ENTERPRISES

200
(Two Hundred only)

Please write or type below this liNe  ~seeerremmmomee e

SERVICE AGREEMENT

This agreement made and executed at Bangalore this 0 1stday of September in the year Two
Thousand and Twenty Two,(01-09-2022) Between: M/s. GOLDEN ENVIRO CREATORS
Plant: #278, Bommasandra Jigani Link Road, Near DLF Apartment, Jigani, Bangalore, hereaft

referred to as the “First Part”/*“Operator”.

Statutory Alert:

A

And

ror Sri Balaji Enterprises

—f
PZoprietor

Y di s
1. The authenticity of this Stamp certificate should be verified at 'www:shciteStamp.com’ or using e-Stamp Mobile App of Stock Holding

\"\ /

oz
.

Any discrepancy in the details on this Certificate and as available on the website / Mobile App renders it invalid
2. The onus of checking the legitimacy is on the users of the certificate
3. In case of any discrepancy please inform the Competent Authority

-

o

OVERNMENT OF KARNATAKA GOVERNMENT OF KARNATAKA GOVERNMENT OF KARNATAKA GOVERNMENT OF KARNATAKA GOVERNMENT OF KARNATAKA GOVERNMENT OF ¥ AR 72 A vl

VERNMENT OF hARNA 1 AKA GOVERNMENT OF KARNATAKA G

c

ARNATAKA GOVERNMLEN | OF KARNATA

w EINN NOLF

&
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M/s. SRIBALAJIENTERPRISES, Transporter: #265,1st B Main Road, 8th Block,
Koramangala, Bangalore-560095. GST NO 29AFTPR7134L1ZH. herein after as the
“SecondPart”/"Generator”.

WITNESSETH AS FOLLOWS:

WHEREAS the Operator is desirous of collection, treatment and disposal of Sewage at Common
Sewage Treatment Plant No. #278, Bommasandra Jigani Link Road, Near DLF Apartment, Jigani,
Bangalore District, Whereas the generator has shown willingness to give Raw sewage generated at
its work located at its address cited for collection, Treatment and disposal of treated sewage water
as per the guidelines of Karnataka State Pollution Control Board (KSPCB).

1. TERMS AND CONDITIONS

This agreement FOR COLLECTION, TREATMENT AND DISPOSAL OF RAW SEWAGE s
fora period of 01 (ONE) Year starting from the date of Agreement.

2. DUTIES AND RESPONSIBILITIES OF THE OPERATOR

a) The Operator shall obtain, possess and keep in currency of the Authorization from KSPCB and
authority prescribed for the treatment of relevant sewage treated waterand also transportation
thereofin the manner set out in this Agreement.

b) The Operatorshall also furnish a copy of Authorization letter to the company. It is made clear
that the party shall obtain all the necessary Authorization and Approvals before lifting the First
Load of Sewage.

¢) Not to discharge the Sewage without treatment as prescribed by the authorities.

d) The Generator requests the Operatorto issue a Certificate stating that “the material has no sale
value” along with Form -10 — Hazardous waste Manifest to Golden Enviro Creators for further
action.

¢) The Operator s fully responsible and shall offload the sewage generated in the company and
shall not cause any disturbances for the production activity and should comply with KSPCB Rules
and Regulations.

3. DUTIES AND RESPONSIBILITIES OF THE GENERATORS

a) The Generator agrees to abide and honorall and every statutory Rule/ order in the matter
relating to pollution Control as prescribed by KSPCB.

b) Store the Sewage in as safe and secured manner as prescribed by the KSPCB till the time of
transportation to the facility.

For Sri Balaji Enterprises

e

Proprietor
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c) A .p erson will be appointedby GOLDEN ENVIRO CREATORS to help with the loading from
your facility that will be sent along with the tanker vehicle.

d) Collect the sewage at a common Point.

e) Motor will be arranged by Generators.

4) CONTRACT PRICE

A) In Consideration of the operator rendering satisfactory services and complying with others
terms and conditions as provided in this agreement, the operator will be paid by M/s. SRIBALAJI
ENTERPRISES.atRs.  AMOUNT /- Per Liter of Sewage Water. And 18/% of GST are Extra.

5.PAYMENT
Agrees for the payment within 7 days after the receipt of invoice.
6. TERMINATION AND RENEWAL

a) This agreement may be terminated by any ofthe parties, upon serving other a notice of at least
15 days in advance by registered post at the address shown above. However, will not responsible if
fails to lifts the loads / effluent during the days of'strike/ Bundh.

b) This agreement may be renewed by a notice issued by either Operator or Generator ofits
intension to renew at least 15 days before the expiry ofthe term and upon such notice, this
agreement shall be treated as renewed on same terms unless modified by mutual consent, by the
parties.

¢) If the termination is caused due to acts of God or State, neither party shall beresponsible.

IN WITNESS WHEREOF the parties have set their hands and signature and seal unto this
agreement.

On Behalfof On Behalfof
For mM/S GOLDEN ENVIRO CREAT F ¢1oviSyi SRld8 AhrerpPEBEBER PRISES

(Authorized Signature) (Authorized Signature)




Annexure 7

. TATTVA ANALYTICAL LABORATORIES LLP

TAllva

Wio:118, Flot Moz N1, ITI Industrial Estate, Whitefield Road
Mahadevapura, Bangalore - 560048
Telephone: 9448613 741/98866286.20

Email: info@tattvalaboratories.com, Website: www tattvalaboratories.com

(MOEF Recognized & OHSAS Certified as per 150 45001: 2018)

TAL/FR/MRF31/00
TEST REPORT

Mame of the Drganization: Date of Samgpling NfA
Plant Manager Dante of Receipt 31.01.2023
BENMP Dante ot Aralysis started 31.01.2023
Chikkanagamangala Dane ot Aralyais Comipleted De.02.2023
E_angam e Date ot Aeport 022023

Sampiie dranam by Customar

Sowrce of colkection NfA
Samphe Code TALSIOFE/S - 175 Sampling container Folythene bottle
Mature of Sample Leachate sample - 1 Emvironmantal condition NfA
Samphe Description HiA Sampling method NfA
Sample condition when receiwed Ok Samgpling Quantity 2 LEr

RESULTS
SN Pairaimtess Units Proboscol Rasuls [ttt standards a2
pai EFA
1 pH 53025 PART 11 402 S5to9.0
2 Total Sumpeinced solids mgfl 5:3025 PART 17 10ET 0 Mg 100
3 Lizad ax Py mgsl [5:3035 FART 47 41 Ma 0]
4 Tanc as Zn mg/l 5:3025 PART 49 1] Ml 5.0
5 Cadmiurm as Cd mg/l 5:3025 PART 41 1E M 2.0
B Total arsenic as As mg/l 5:3025 PART 37 10 Mo 0.3
7 Total Chromium as Cr mgil 5:3025 PART 53 17T M 2.0
8 Copper a Cu mg/l 5:3025 PART 42 43 M 3.0
g Marganese as Mn mg/l 5:3025 PART 59 1B M 2.0
1] MisToury 35 HR mg/l [5:3025 PART 48 al Mlace 001
11 Phianolic compounds mg/l [5:3025 PART 43 TE Ml 1.0
12 Iron as Fe mg/l [5:3025 PART 53 4= M 3.0
13 Nitrate Mibrogen mg/l [5:3025 PART 34 TIEOD Mla 10,0
14 Ammaniacal Nitrogen mgsl [5:3025 FART 34 4050 Mg 30
15 Total Kjeldhal Mitrogen mg/l [5:3025 PART 34 1380 Mg 100
Mote: NfA - Mot Apglicable
/) AT
TR lﬁ'i'r B gl
verified by o !_ 1IIr 1 AUTHORISED SIGMATORY
o = .2'.;.. Kedar nath |
End of the repart. s 0 Cluality Manager

MNote:

1) The resuits sted refer only to the tested samples and applicable parameters. Endorsement of products is neither inferned nor implied.
2) The Babibties are restriched to the invoice amownt only
3) Microbiological samphe will be disposed after 7 days from the ana lysis completion date, Chemical saempke will be disposed after 10 days from the
analysis complethon dabe, unless otherslse specified. Gaeous samples will be discarded after analysis.
4) This repodt s not o be reproduced wieolly or Inpart, and cannot b used o evidenoe ina court of lw or as vy sdvertisement media witho

spcial peamission in witing.
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il

Mahadevapura, Bangalore - 560048
Telephone: 9448613741,/9886628620
Email: info@tattvalaboratories.com, Website: www. tattvalaboratories.com

* TATTVA ANALYTICAL LABORATORIES LLP

(MOEF Recognized & OHSAS Certified as per IS0 45001: 2018)
MWo:118, Plot Mo: M1, ITI industrial Estate, Whitefield Road

TAL'FR/MES 31,0500
TEST REPORT

Mam of the Deganization: Date of Samgling M/&
Plant Manager Dae of Receipt 31012023
BEMIP Date of Aralyais started 31.01.2023
Chikkanaga I'I"IEI"IE,&H Date of Aralyais Comnipheted DE.02.2023
Bangalore Date ot Report De.02.2023

Eamgple drarem by Customar

Sowirci o colkection MiA
Saniphe: Conde TAL 35 - 175 Samgling contasnar Folythana bottle
Mature of Sample Leachate samphe - 1 Emdronmental condition LT
Samphe Desoription MA Sarmgling mirtineod M{A
Sarniphe condit on wiien neoe ved Ok Samgling Quantity 2 Ler

RESULTS
SL.Nm Paramebers Uniks Protoool Razgislts EMluant standards as
pir EFA
I& Chemical Oipgen demand (OO0} mgifl 15:3025 PART 58 Ta152 Flax 250
17 Biochemical awxygen demand (BOD) mgfl [5:3025 PART 44 0000 Max 30
(2 Days at 27 %)
la il & Grease mgi I5:3025 PART 39 IE0D Maw 10
15 Phosphate gl 5:3025 PART 31 1300 hlax 5.0
2 Total Desolved solkds mafl [5:3025 PART 16 13ERE 0
Mote: MNfA - Not Applicable
£ j{;i- .H_:h"':f'f-.t::%‘:\. :-"'5' e I:II
verified by X aIT-".I AUTHORISED SIGNATORY
® '!' .-'E.' Kedar nath |
End of the repart. " 8 <0/ Cuality Manager
Hota: WO

1) Thz results Bsted refer only to the tested samples and applicable parametsns. Endorsement of products i netther infernsd mor imalied.
2] Tha kabilities are restricted to the invodcs amount only.

3) Microbiological sampk: will be disposed atter 7 days from the analysis completion date, Chemical saempke will be disposed aRer 10 days rom i

analysis complethon dabe, unless othiensise specified. Gaeeous sampbes will be discarded after analysis.

&) This repoet is niot to b reproduced wholly o Inopart, and cannot beused a evidenoe na cowrt of lw or as any advertisement media withdo
spicial permassion in Mhnﬁ.
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* TATTVA ANALYTICAL LABORATORIES LLP

allva

(MOEF Recognized & OHSAS Certified as per 150 45001:2018)
Mo:118, Plot No: ML, ITI Industrial Estate, Whitefield Road
Mahadevapura, Bangalore - 560048
Telephone: 9448613741/ 9886628620
Email: info.tattvalabs@gmail.com, Website: www tattvalaboratories.com

TAL/FR/MRS 31,00
TEST REPORT
ULR - TE412 22400000353 1F
Mame of the Organization: Date of Sampling Nfa
M5 Solid Waste Recycling Plant Date of Receipt 10.08. 3024
BEMP recycling plant, checknagamangla, Date of Analysis started 10.08. 27024
Electronic City, Bengalury, Karmataka - 560099 Date of Analysis Completed 17.08. 2024
Date of Report 17.08. 3024
Sample draan by Custamer
Source of collection [T
Sample Code TAL 20245 — 3531 Sampling comtainer Palythene bottle
Matwre of Sample Waste Waker Ervironmental condition 11
Sample Description STP Water Sampling method MfA
Sample condtion when received Ok Sampling Cuantity 1.0 Ltr
BESULTS
::'I Parameters Units Protocal Results
1 pH - 1%: 3025 PART 11 178
2 Total Dissobeed Solids mg/l 1%: 3025 FART 16 2OER.O
3 Chemical Oiepgen demand (COD) migf1 152 3025 PART S8 M4
Biochemical auxygen demand [BOD) 1% 3025 FART 44
Y| apays at 27°0) "15" 1=0.0
5 Total suspendesd solids mE."I 1% 3025 FART 17 1760
6 | Ammoniacal Nitrogen mg/l 152 3005 FART 34 56.3
7 Chlorides as I mg/1 152 3025 PART 32 7151
8 il & Grease mg/l 1%: 3025 PART 35 B0
El Sulphate mg/1 152 3025 PART 24 LT
10 | Tatal Hardness mg/l 15: 3025 PART 21 1118.7
11 | Iron mg/l 1%: 3025 PART 53 0.3
12 | Silica mg/1 1%: 3025 PART 35 565
13 | Sodium mg,1 15: 3025 PART 45 1580
14 | Potassivm mg/l 15: 3025 PART 45 k.2

Mate: BDL - Below detection limit, DL — Detectian Bmit.

g~
I-Iu"'ll:l l ) _bn.h-lr_#_'.\ :l"i'- i r- =
Verified by iy B A AUTHOREED SIGNATORY
-] _'f- "I" 'l Kedar nath J
End of the report. | %4 i' J - Cueality Manager

Mote:

1) Tha resuwits Ested refer only to the tested samples and applicable parameters. Endorsément Hﬁhu::s s nifther inferred nor implied.
2) Tha kabilities are restricted to the invoioe amount only.
3} Microbiological samphe will be disposed atter 7 darys from the analysis completion date, Chemical samgke will be disposed after 10 days from the
analysis complethon date, unle<s othersise specified. Ganme amgoles will be dicanded after analysis.
4) This report i not to be reproduced whally o in part, and cannot be used a5 evidence in a court of law or as any advertisemsent media without
spacial permmission in writing.

112



Annexure 8

R T
BRUHATH BANGALORE MAHANAGARA PALIKE
EE/IN/TEND/W.O/PR/ o7}~ [/2023-24 Office of the Executive Engineer,
Jayanagara Division,
BruhathBangaloreMahanagarPalike,

Bangalore, Dt: 10 [n J193
( To,

Sri R Venkatesh

(M/s Balajl Enterprises)

No.265, 1™ B Main, Koramangala 8" block,
Bangalore-560095.

GST No:- 29AFTPR7134L1ZH

WORK ORDER

Name of work: Estimate for Shifting of process rejects from
Chikkanagamangala processing plant to BBMP Ullali Landfill
site by using vehicles
Est.Cost : 89,00,000/-

Reference: 1. Job Code No.

2. Admt.Appri.No.EE/IN/AA/PR/18/2023-24,Dt:-22-09-2023

3. Tech.Sanc.No.SE(S)/TS/61/2023-24, Dt:-22-09-2023

4.Tender Notification Vide No.EE/IN/e-Proc/08/2023-24,
Dated:-18-10-2023 (Item No.02) Indent No.456/Call-2

5. Tender Agreement No./ o~ /2023-24, Dated:1o [ n )22
Bk Tk

By virtue of having executed agreement by you in respect of the above work
which has been accepted by the competent authority of Bruhat Banganlore
Mahanagara Palike for the work of Estimate for Shifting of process rejects from
Chikkanagamangala processing plant to BBMP Ullali Landfill site by using
vehicles, Is hereby entrusted to you for Rs.77,97,720/- (Rupees Seventy seven
lakhs ninty seven thousand seven hundred and twenty Only) which works out at
3.48% above of the CSR of 2021-22 & Issue rates, Excluding 18% GST.

You are requested to contact the Assistant Executive Engineer (Jayanagar/JP
Ngaar) in charge of above said work, and commence the work with in 3 days from
the date of work order. The stipulated time to complete the same is 4 Months

(120) Days from the date of the work order. -
Ei)g

=]
cutive Engineer,

¢ Jayanagar Division,
Bruahth Bangalore MahanagaraPalike.

Copy submitted to Addl. Commissioner(S) for kind information.
Copy submitted to C.A./ C.A.O. for kind information.
Copy submitted to Chief Engineer (South) for kind information.

.

commencement of work to the Q & C cell B.B.M.P,

Copy to Quality control (AEE) BBMP for information

Copy to A.S. (Jayanagar) for information

Copy to Concerned Account Clark with complete file for need full action
Office Copy.

PNOW Awn
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Copy to A.E.E.(Jayanagar /].P.Nagar), for information hereby directed to inform the date of



Schedule B

Tender Number: BBMP/2023-24/OW/WORK_INDENT456/CALL-2

Name of Work: Estimate for Shifting of process rejects from Chlkkanagamangala processing plant to BBMP Ullali Lancfill site by

Tipper=4Times /day)32Times of 12 Tonnes loading
and unioading .

using vehicles
: VENKATESHR
Estimate | Estimate | Quoted
SNo.
Item Name Unit Quantity Rate Auten I Quoted Rates in
Words
_Fiaures
Cost of Haulage Excluding Loading and Unloading
Case-1 : UnSurfaced Gravel Road Taking output 12t
load 1) Considering ltonnes capacity shifting of
process rejects waste from chikkanagamangala plant
to ullall landfill at 12kms distance((Unsurfaced Gravel Rs One hundred ar
1 Road) 2) Considering 1tonnes capacity shifting of T.Km: | 40380.00:( 11376 +3.00 ninteen only
process rejects waste from chikkanagangala plant to
ullalii landfill at 2kms distance Katcha Track in 12kms
gistance and 2km kaccha road inside ull2lli landfill site
, total 4 kms Kaccha road,
Back Hoe Loader -1m3 bucket capacity -(Loading and Rs Tweny eig
- Unloading of 12t per load)Considering (8 no.of 14m3 Day 105.00 | 28013.52 | 28500.00 |[thousand five hundr

only,

Mo:n.dn.o..

Lo

«..m utive mao_._”.

Jayanagar Division




Annexure-9

Pengaluru

angalore Division B

Karmataka

Alttude:824 0m |
Speed0.7km h
Index number: 650

< ‘BRI

“ 3000t 2024 12:12:38 e
3567
Borde
Electronic Cit

Bengal
Barnatall
Altitude:828.04
Speed:0.0km;
Andex number: 63

AOCL-2024 115749 am
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Llectranic City
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Altitude:791.0m
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BRUHAT BENGALURU MAHANAGARA PALIKE

h L ath
Office of the Zonal Joint Commissioner, South Zone, 9" main, 9" cross, Bangalore-560011.

No: BBMP/JC(SZ)PR/ | 12025-26 Date: 27.05.2025 .

To,

The Additional Director
MOoEFCC,

Kendriya Sadhana
Bengaluru- 560034

Sub: Submission of Half Yearly Compliance Report (HYCR) on
Chikkanagamangala MSW Processing plant, BBMP(BSWML).

With reference to the above subject, the NGT Committee
ordered to submit detailed Half Yearly Compliance Report (HYCR) on
Chikkanagamangala MSW Processing Plant, BBMP(BSWML). Hence all
the details regarding the same have enclosed and sent for your kind
submission.

oint Coml@ri_’s":l %;?NSE{;) .

Bruhath Bengaluru Na ara Palike

S\;ﬁ ionafJ%ml Commte[s&oner (§oﬁt\§)
Bruhat Bengalury Mahanagara Palike

Copy to:

CEO, BSWML- For kind information.
Regional Director, CPCB- For kind information,

Chief General Manager, BSWML- For kind information.
Regional Officer, KSPCE - For kind information.

Deputy General Manager — 5, BSWML- For kind information.

1.
2.
3.
4.
5.

Page |
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BRUHAT BENGALURU MAHANAGARA PALIKE

s . th
Office of the Zonal Joint Commissioner, South Zone, 9™ main, 9" cross, Bangalore-560011.
No: BBMPAC(SZ)PR/1 & 202526 Date: 27.05.2025
To,
The Regional Officer
Sarjapura Division,
KSPCB

Bengaluru- 560034

Sub: Submission of Half Yearly Compliance Report (HYCR) on
Chikkanagamangala MSW Processing plant, BBMP(BSWML).

With reference to the above subject, the NGT Committee
ordered to submit detailed Half Yearly Compliance Report (HYCR) on
Chikkanagamangala MSW Processing Plant, BBMP(BSWML). Hence all
the details regarding the same have enclosed and sent for your kind
submission.

~—Zona Jo‘mt’Cmnl‘)b?fl %&So th)
ruhath alpr ar; li
G ona Jomt S0
il
e
Cony to: Bruhat Bengaluru Mahanagere Palike
. CEO, BSWML~ For kind information.
Regional Director, CPCB- For kind information.
Additional Director, MoEFCC- For kind information.
Chief General Manager, BSWML- For kind information.
Deputy General Manager — 5, BSWML- For kind information.

—

RS
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	Benefits of Compost Leachate to Agriculture and the Environment
	Do not compare  use of sewage water with compost yard leachates

